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The Prime Minister and Minister of
External Affairs (Shri Jawaharlal
Nehru): Allow me to say, Sir, that I
appreciate the frank and fair statement
that the hon. Member has made.

GENERAL BUDGET—DEMANDS FOR
GRANTS

Mr. Speaker: The House will now
proceed with the discussion of the
Demands for Grants and the cut
motions in respect of the Ministry of
Irrigation and Power. The hon. the
Minister in charge of it will continue
his reply.

The Minister of Planning and Irriga-
tion and Pewer (Shri Nanda): Sir,
when the House rose yesterday, I was
dealing with some points on the
adverse criticisms in relation ‘to the
Hirakud project. I was enumerating
some of the things which I noticed and
which I did not like. It appears to me
that for a period, the Hirakud
administration was somewhat loose and
the work of the project was not pro-
ceeding very smoothly. This caused
some embarrassment to us, but it
appears to me that no appreciable loss
occurred on that ground. The person
responsible chiefly was the then Chief
Engineer, who was later removed from
that position and demoted. I think.
very stringent and strong action was
taken in this case. and I am able to
say without hesitation that since then
§trlking improvements have occurred
in every direction. The work there is
proceeding fast and I got some graphs
prepared to satisfy myself as to how
the progress of the work compared
with the original schedule and the
revised programmes, and I find that
‘for the last one year or so, the work
has been proceeding not only in
-accordance with schedule but in certain
respects ahead of schedule. I have
been assured also that there is going to
be very much more rapid progress
hereafter., What is being visualised
now in respect of the Hirakud project
is that on the main dam the earth dam
will be completed by the end of .June.
1955. and the concrete dam in all
respects will he completed by the end
of June, 1956. I do not wish to take
up the time of the House regarding the
schedule in respect of the other items.
but I am assured that the other works
also will be completed within the
scheduled dates.

There are still certain things that
call for an explanation. I have one
other thing which I should specially
bring to the attention of the House.
I found that a part of the work had
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been done before the sanctions were
received. It was not that there were
no designs and specifications and esti-
mates. All that was there, but it took
some time to obtzin the sanctions, and
it is explained to me that because of
the urgency of the work, things had to
be carried out.

There is one thing which is of a out-
standing character and which calls for
explanation and that is about the
subsidiary dam. A great deal of
criticism and comment has been made
in connection with it. Certainly it will
look very strange that something was
started which cost us about Rs. 70
lakhs,—not Rs. one and a half crores
as has heen alleged—but still a substan-
tial sum—the work goes on for some
time, and then at some stage, we
abandon it for the time being. I have
looked very carefully into this matter,
and I might assure the House regarding
one thing. It is being stated that
possibly this thing was taken up as an
afterthought or as something which
was not really previously considered
adequately and properly. This is not
so. This subsidiary dam and this
Power House No. 2 were parts of the
original project. Later on when an
Advisory Committee of which Dr.
Savage was the Chairman examined
the project, they also came to the same
conclusion that it would be desirabie
to begin with two units in Power
House No. 2, as the construction of the
civil works and the installation of
machines at Power House No. 2 could
be more easily done in advance, than
Power House No. 1. This was con-
sidered to give an obvious advantage
regarding the development of power
and the training of personnel. Accord-
ing to the recommendation of this
Committee, the work was started on
the subsidiary dam and the power
house, but later on after the planning
commission gave thought to the matter,
pafticilarly in the context of the
allocation of resources, decision was
taken that this dam should not be
proceeded with. This has to be under-
stood in relation to the conditions and
circumstances which existed at the
time the decision was taken and the
change reflects the greatly altered
conditions and circumstances of today.
At the time the decision was taken,
there was a feeling in the country and
also in the Government that there were
ample funds and that no worthwhile
project need be held up for lack of
funds. At that time, there was also
an optimistic view of the prospects of
industrial development in the country—
the idea being that a steel plant was
going to be set up soon. It seemed
also that other industries 10> would
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come into heing. That optimism has
been falsified to a degree. and the
Planning Commission both in view of
the paucity of resources and also
because they felt that the power that
will be generated in Power Iiouse No. 1
would suffice for anticipated loads.
What is going to happen to this? A
certain amount of money is locked up
there, immobilised. but I may inform
hon. Members that of this, a part, i.e.
the buildings etc. which have taken up
about 20 lakhs of rupees, will be
utilized. The generating sets are, of
course, to be used in Power House No. 1
with certain modifications and the rest
‘of the works etc. are going to be kept
in a carefully preserved condition so
that when more favourable conditions
arise this work can then be taken up
‘again and proceeded with.

So much about the subsidiary dam.
Before proceeding to the other project
I may make mention of a particular
fact. That is, after. hearing the hon.
Mr. Sarangadhar Das I sent him a
message enquirinz as to whether there
were any specific cases of nepotism,
corruption ete. which he could supply
to me so that I could make inquiries
and could deal with those specific cases.
The hon. Member was not able to
furnish any more material. Yesterday
again we had contact and I may for
the information of the House state that
the hon. Member told me that in
making those assertions and giving
that information in the House and
making those. charges, he had no
narrow provincial spirit. He was under
the impression—a wrong impression, of
course—that things were as bad as he
had imagined thenmr to be. Sir, to me
the fact that I have been able to
answer—]  believe  adequately—the
eharges that people in Orissa had not
been dealt with fairly—although there
were so many engineers available, they
were not given opportunities for
employment, that local contractors
there were not given opportunities for
making profits—still does not make me
feel satisfled. The very fact that a
feeling prevails or exists in the minds
of numbers of people in Orissa that
something wrong has been happening
is a thing which should cause concern
to me, and does, and I have assured the
hon. Member that I would very soon
personally be there, spend several days
there and find out what is underneath
this feeling.

What is wrong with us more than
anything else is that it is wrong
publicity. We have not got adequate
publicity so that even in Orissa where
so much is being done which we can
justif,v,.large numbers of people carry
wrong impressions.
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With regard to the Hirakud project,
another question also arose that the
estimates had riscn and the cost of the
project had increased very fast. The
impression is that when the revised
estimate gives a higher flgure than
the original estimate, possik!: the same
work which should properly have heen
done at the old figure is being done
at a much higher figure, and conse-
quently there is extravagance and
waste. This is losing sight of the fact
that the original project was estimated
at a certain time, say, 1945 or 19486.
From our experience in other fields
and our own personal experience, we
find that whereas we had to pay a
rupee for a thing four or flve years
ago, it is much higher now. The same
thing has happened in the case of the
Hirakud project and also the other
projects. Increase in labour charges

-five crores, increase due to devaluation

2-5 crores, increase in land compensa-
tion 6-7 crores and like that the total
of 44-3 crores is explained. There is
also increase on account of inclusion
of the delta irrigation (12 crores) not
included in the original estimate and
increase in the length of transmission
lines. I need not labour this point
further. I have got figures to show how
much machinery prices have risen and
how much labour rates have risen. For
example, labour rates have risen from
twelve annas to one rupee and eight
annas a day. This is all about the
Hirakud project, except for one point.

The hon. Dr. Meghnad Saha passed
on a note to me about Dr. Savage.
I had cited his evidence in support of
the good work being done at Hirakud
and the fact that the planning was
done satisfactorily. The hon. Member
points out that Dr. Savage is an expert
on dam construction, but he is not an
expert on planning. If you give him
the site. he can give advice, but apart
from that he is not competent to
choose the site. I made Inquiries about
this and the information is that Dr.
Savage is an expert on dam design and
construction that is design also. He
cennot be an expert on this without
being an expert on planning and site
location. He has been associated as
consultant in the location of most of
the major dam sites in the United
States of America and elsewhere in the
world.

Now I proceed to deal with the
Damodar Valley Corporation. Very
serious allegations and charges were
made in respect of the working of the
D.V.C. At the outset I might clear up
one point. There are certain aspects of
the D.V.C. which, T must confess, T
have not studied fully. The feeling
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remains in my mind that for a period
the D.V.C.—the administration—had
not got a very strong grip; for
example, for longer than was pos.slbly
desirable or proper no Chief Engineer
was appointed. As a result, some
difficulties must have arisen—I believe,
have arisen—and I can give a very
correct and accurate assessment of that
after going through those things more
fully. But I can say at this stage
emphaticaily that as things stand in
the matter of the D.V.C. now, we have
no reason for apprehension that there
is going on any extravagance or, at any
rate, any waste of funds, because
certain precautions have been taken.
From the time the Corporation was set
up till now various things have happen-
ed and varjous precautionary measures
taken. There is the Advisory Com-
mittee, there is the inter-State con-
ference, there is the Committee of
Consultants—technical people—and so
1 can assure the hon. Member that
whatever might have been the ground
for his anxiely and for his feelings
then, it does not exist now, as far as
I am able to make out.

The hon. Member has specially
singled out the report of Dr. Morgan in
connection with this D.V.C. and he is
of the view—he has stated very
explicitly—that Dr. Morgan made some
recommendations which the D.V.C. has
not carried out, and Dr. Morgan
mentioned some irregularities which
have not been brought to light. I have
got Dr. Morgan’s report here and I have
no hesitation in letting Dr. Meghnad
Saha see it whenever he wants and 1
am making this statement after perusal
of that report and after making some
further inquiries. I find that this feel-
ing, this impression that Dr. Morgan
had made some serious aspersions etc.
about the D.V.C. is not correct. as also
his statement that Dr. Morgan made
some recommendations which have not
been carried out. Dr. Morgan dealt
with technical issues. For example, he
made recommendations about increase
in the design flood, and also that the
Tilaiya and Konar dams should only
be used for irrigation and power and
not for flood control. These recom-
mendations and other recommendations
of Dr. Morgan have been attended to.
And whatever else Dr. Morgan had to
say regarding the working of the D.V.C.
was, I believe—I have got the word-
ing—not at all adverse {0 the adminis-
tration of the project.

Dr. Meghnad Saha :lso stated that
the D.V.C. had not yct reached even
the planning stage. He mentioned some
Irregularities. T spoke to Dr. Meghnad
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Saha the same day and asked nim for
any instances, any material which I
would have further explored and
inquired into so that I could say with
definiteness whether what he said was
correct. But he could not. I can easily
understand that a person outside may
not have all the material. If even now
after further inquiry he is able to let
me have anything, I will make very full
and complete inquiries,

Shri Meghnad Saha (Calcutta North-
West): I shall give all tuose materials
which I have collected, and there are
plenty of them.

Shri Nanda: That may be. I cannot
say what will be the situation in future,
but so far, the allegations that were
made are concerned, there was no
material.

Some mention was made about
irregularities in connection with
reclamation work. It is true that the
cost per .acre has risen very much,
There is an explanation for it. The
quantity of earth that had to be moved
was found to be very much more than
was anticipated. But in this case also,
it is only further very close examina-
tion that will reveal as to what the
exact state of affairs has been. But to
say that the D.V. project has been badly
designed and badly planned aud that
the work has not even reached the
planning stage is very far from correct.
I may give a brief description of the
position now. The amount of money
spent is Rs. 30 crores and not Rs. 20
crores as hon. Members stated. The
Tilaiya hydro-electric power station is
going to be completed this year. Konar
will reach 1340 elevation this year to
supply enough cooling water. The first
unit at Bokaro will be completed by
June, 1953, according to schedule. The
first unit at the Bokaro power station
will come into operation by the end of
this year and the entire power station
early in 1953. One hundred and forty
miles of transmission lines have
already been erected together with
eight sub-stations. There are .other
details. I may say that so far as work
on this power house is concerned, the
interest of the International Bank is a
significant matter, because the Bank
could not let things happen; they are
concerned, and they are interested, and
they have been exercising a check, and
from time to time their representatives
have visited the place., and their
reports—I have gone through them—
do not reveal any kind of material
which would support the criticism that
has heen made. On the other hand,
every sueceeding report has exepressed
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more and niore satisfaction with the
work that is going on at the D.V.C.

9 AM.

Another point regarding D.V.C. was
about the priority given to power as
compared with irrigation. Here also
the question is not of any deliberate
cholce in the matter. Several circum-
stances favoured progress in one
direction more than in another direc-
tion. It is very well known to Dr.
Meghnad Saha that work on irrigation
dams—the designing and the prepara-
tion—takes much longer. In the case of
thermal stations, the civil works do not
require so much time, and if machinery
has been ordered in time, it is possible
to set up a thermal station very much
more quickly. And a large thermal
station was always looked upon as an
integral part of the Damodar Scheme.
There is meanwhile an acute demand
for power in the Damodar region. In
thesc circumstances, I do not think
there is any point in quarrelling with
the progress on one side simply because
favourable circumstances,—and avail-
ability of finance. etc., lead to this pro-
gress. As regards the other work also,
I have made inquiries and I find that
it is progressing fast. I have got here
a whole schedule as to what has been
done during this period and how soon
various things will be completed. In
view of the fact that I am taking up a
gond deal of the time of the House on
this one questiom I will not occupy that
time in giving all these details.

I would iike now to proceed to the
other project—thce Bhakra-Nangal Pro-
ject. In connection with this project,
there were two main points of criticism.
One was that the work is being
delayed—that the date of completion
has been postponed year after year;
and the second point was about Mr.
Slocum, and the feeling possibly was
that we have engaged a person on a
very high salary, and that his services
could have been dispensed with. I have
examined the documents and the other
material relating to this Bhakra-Nangal
Project and I feel a great amount of
satisfaction that things are going on
very smoothly now and very fast. 1
have got here something which will
possiply clinch the whole issue—what
is going to be the date for the comple-
tion of the various works that are taken
in hand?

Babu Ramnarayan Singh (Hazari-
bagh West): What about the exorbitant
salary?

Shri Nanda: T thought of coming tc
the question of Mr. Slocum later. 1}
the hon. Member wants me to answer
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that question first, I will do it. Mr.
Slocum’s  services were obtained
because we were confronted with
conditions on the dam site which had
no parallel. The hugeness of the work,
the great intricacies, the great comple-
xity of it, the various difficulties—all
these were somecthing which had not
been met with anywhere, and the very
best person in the world certainly was
required for technical assistance in the
coustruction of that dam. It is our
regret that we could not obtain Mr.
Slocum earlier. Efforts were made to
obtain his services, but we thought that
the salary was too high and therefore
we hesitated and did not accept his
terms, and we went on negotiating and
bargaining. Later on we found that we
could not obtain anybody else. Also,
the fact is that his salary may be high
in terms of our salaries, but it is not
at all high in terms of the salary that
he could command and had been com-
manding there or elsewhere. So, we
could not choose in the matter. We
wanted the best technical advice and
we had to obtain it at a high cost. But
the faet is that his presence on the site
and his work so far has been of a vety
impressive character. The choice has
justified itself. The rate of progress has
been greatly accelerated in terms of the
schedules which we had in view. For
example as per 1952 Project Report the
concrete dam was to have been com-
pleted in December 1959 and now the
revised schedule is June 1958. For
diversion tunnels, the 1952 Project
Report put the completion date at
Dccember 1953 and the revised pro-
gramme is now June 1953. The whole
of the dam was originally scheduled to
be completed by March 1960 and now
that has been advanced to March 1959
subject to availability of funds. Same
is the case regarding other items in the
Project Report. This is good enough
namely to be able to save a period of
six months or a year on a project. If
one were to calculate the overhead
charges. the interest and everything
else, it may amount to a saving of
lakhs of rupees. So I do not think by
any test this appointment of Slocum
is difficult to defend. It can be fully
justified. In the course of my reply with
regard to Slocum I have also given the
znformatlon which I was giving regard-

Mr. Speaker: Order. order. Will the
hon. Minister resume his seat? I may
remind the hon. Minister that we have
to take the other Demands now and the
time is allotted. We have to take ur
other Demands now on which all Mem-
bers are anxious to sveak. It will e
sufficient if he just touches the main
point; snd—gives ai many detall; »:
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[Mr. Speaker]

possible but within as short a time as
possible. He took one hour yesterday
and today he has taken about 40
minutes or 50, if I mistake not. So I
find a sense of uneasiness among the
hon. Members in the House as to what
will happen to the other Demands and
criticisms in view of the time limits
placed everywhere in financial business.
That is the point. He need not go into
all those details.

Shri Nanda: Sir, I am grateful for
being reminded that I am trenching on
the tlme which is reserved for or
intended for other matters. Sir, you
mentioned the fact that there is a
certain amount of uneasiness here
about this matter. I too, Sir, when 1
started my speech .on this, mentioned
the question of a certain state of
uneasiness regarding the working of
these river valley projects and I tried
to allay that and I believe that I can
have other occasions also for giving
further information about various
things which have occurred here ‘and
which have been creating a very wrong
impression in the country about the
actual state of affairs regarding the
river valley projects, I therefore, Sir,
will bow to you and not take up any
more time of the House. There were
other things to be said about the whole
organisation and the administrative set
up of the various proiects but if T enter
into them, I will possibly. Sir, exceed
the time that you would like to give me.
So, Sir, I close my speech.

8hri Sarangadhar Das (Dhenkanal—
West Cuttack): On a point of explana-
tion, Sir. The Minister said that my
fmpression was wrong. I have not said
when I contacted him over the tele-
phone that I admitted that my imores-
sion was wrong. It is he who thinks
“my impression was wrong”, and what-
ever explanation he has given, I am
still unconvinced. When I am con-
vinced, I will certainly admit that.

Mr. Speaker: So I will now put the
cut motions and Demands to the vote
of the House.

The question is:

“That the Demand under the
head ‘Irrigation (including working
expenses), Navigation, Embankment
and Drainage Works (met from
Revenue)’ be reduced by Rs. 100.”

The motion was negatived.

WMr, Speaker: The question is:

‘Thot the Demana uader the
head ‘Irrigation (including working
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expenses), Navigation, Embankment
and Drainage Works (met from
Revenue)’ be reduced by Rs. 100.”

The motion was negatived.

Mr. Speaker: The question i3*

“That the Demand under the
" head ‘Multipurpose River Schemes’
be reduced by Rs. 100.”

The motion was negatived.

Mr. Speaker: The question is:

“That the Demand under the’
head ‘Multipurpose River Schemes’
be reduced by Rs. 100.”

The motion was negatived.

Mr. Speaker: The question is:

“That the Demand under the
head ‘Multipurpose River Schemes’
be reduced by Rs. 100.”

The motion was negatived

Mr. Speaker: The question is:

“That the Demand under the
head ‘Multipurpose Rive: Schemes
be reduced by Rs iU

The motion was negatived.

Mr. Speaker: The question is:

“That the Demand under the
head ‘Multipurpose River Schemes”
be reduced by Rs. 100.”

The motion was negatived.

Mr. Speaker: The question is:

“That the Demand under the
head ‘Multipurpose River Schemes”
be reduced by Rs. 100.”

The motion was negatived.
Mr. Speaker: The question is:

“That the Demand under the
head ‘Multipurpose River Schemes’
be reduced by Rs. 100.”

The motion was negatived.
Mr. Speaker: The question is:

“That the Demand under the
head ‘Miscellaneous Departments
ond Expenditure under the Ministry
of Natural Resources and Scientific
Research’ be reduced by Rs. 100.”

The motion was negatived.
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Mr. Speaker: The question is:

“That the Demand under the
head ‘Capital Outlay on Multi-
purpose River Schemes’ be reduced
by Rs. 100.”

The motion was negatived.
Mr. Speaker: The question is:

“That the Demand under the
head ‘Capital Outlay on Multi-
purpose River Schemes’ be reduced
by Rs. 100.”

The motion was negatived.
Mr. Speaker: The question is:

“That the Demand under the
head ‘Capital Ouilay on Multi-
purpose River Schemes' be reduced
by Rs. 100.” .

DEMAND No. 71—IRRIGATION (INCLUD-
ING WORKING EXPENSES), NAVIGA-
TION, EMBANKMENT AND DRAINAGE

WORKS (MET FROM REVENUE)

Mr. Speaker: The question is:

“That a sum not exceeding
Rs. 16,000 be granted to the
President, out of the Consolidated
Fund of India to complete the sum.
necessary to defray the charges
that will come in course of payment
during the year ending the 31st day
of March, 1953, in respect of
‘Irrigation (including working ex-
penses), Navigation, Embankment
and Drainage Works (met from
Revenue)'.”

The motion was adopted.

DEMAND No. 75—MULTIPURPOSE
RIVER SCHEMES

Mr. Speaker: The question is:

“That & sum not exceeding
Rs. 27,60,000 be granted to the
President, out of the Consolidated
Fund of India to complete the sum
necessary to defray the charges
that will come in course of payment
during the year ending the 31st day
of March, 1953, in respect of ‘Multi-

Xl

purpose River Schemes'.
The motion was adopted.

DeEMAND No. 76—MISCELLANEOUS
DEPARTMENTS AND EXPENDITURE
UNDER THE MINISTRY OF NATURAL
RESOURCES AND  SCIENTIFIC
RESEARCH

Mr. Speaker: The question is:
“That a sum not exceeding
Rs. 31,72,000 be granted to the

President. out of the Consolidated
Fund of India to complete the sum

2 JULY 1952

Demands for Grantg 8062

necessary to defray the charges
that will come in course of payment
during the year ending the 31st day
of March, 1953, in respect of
‘Miscellaneous Departments and
Expenditure under the Ministry of
Natural Resources and Scientific
Research’.”

_The motion was adopted.

DEMAND No. 123—CAPITAL OUTLAY
ON MULTIPURPOSE RIVER SCHEMES

Mr. Speaker: The question is:

“That a sum not exceeding
Rs. 2,04,43,000 be granted to the
President, out of the Consolidated
Fund of India to complete the
sum necessary to defray the
charges that will come in course
of payment during the year ending
the 31st day of March, 1953, in
respect of ‘Capital Outlay on
Multipurpose River Schemes’.”

The motion was adopted.

DEMAND No. 37—MISCELLANEOUS
DEPARTMENTS AND EXPENDITURE
UNDER THE MINISTRY OF FINANCE

Mr, Speaker: Motion is:

“That a sum not exceeding
Rs, 1,05,79,000 be granted to the
President, out of the Consolidated
Fund of India to complete the sum
necessary to defray the charges
that will come in course of pay-
ment during the year ending the
31st day of March, 1953, in respect
of ‘Miscellaneous Departments and
Expenditure under the Ministry of
Finance'.”

Now I understand that this is to be
discussed inclusive of the hon. Minis-
ter's reply upto Twelve O'clock when
we shall take up the Demands in
respect of the Ministry of Finance.

Shri A. K. Gopalan (Cannanore):
According to yesterday's programme
one hour more was taken. This was
not calculated yesterday.

Mr, Speaker: The difficulty will be
that there will be lesser time for dis-
cussion on Finance. I think tomorrow
is the last day for these Demands.

Shif S. S. More (Sholapur): Why
not carry it for one day moge?

Mr. Speaker: It cannot be carried
on, because as I said we have given
ample time and I am afraid it
encourages the habit of looseness of
planning, If we plan the session then
we must try to stick to it. It is no use
keepint Members in ‘'ncertain condi-
tions from day to day as to how long
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they will have to stay. We should
make it a point, so far as possible, that
if there is a programme arranged we
should stick to that particular pro-
gramme unless very exceptional and
very supervening circumslances occur.
If the Members want to discuss every-
thing according to their own inclina-
tions, I believe we shall have an
unplanned life altogether.

Shri 8. S. More: Has not the Govern-
ment that sort of obligation?

Mr. Speaker: It is not a matter
which the Treasury is deciding. The
Chair is deciding that matter and the
Chair has to decide it, with due con-
sideration to the conveniences and
time of all Members of the House—
not merely for those in opposition but
even those on the Government side.
The Chair has no concern with parties
in the House. It looks to the con-
venience of all the Members collec-
tively.

Shri Damodara Menon (Kozhikode):
This question has been raised in view
of the long time taken by the Minister.

Mr. Speaker: Order. order. I will
repeat again what I have stated in
previous correspondence with Members
or in talks. The hon. Member will see
that eighteen or twenty days, I am not
clear, are allotted to this discussion
when usually the time allotted used to
be about eleven or twelve days. That
is one thing. Sccondly, 1 had advised
the hon. Members of the Opposition
that, instead of selecting the whole
field of governmental operations, it will
be better if they select only a few
Ministries, as that will give them an
opportunity of a complete and thorough
discussion, But for some reasons, and
good reasons, they wanted to take all
departments on the perfect under-
standing that they would not be able
to do justice to the various Ministries
as they would like to. But being new
and in the first year, they just wanted
to have some kind of a general survey
of the administration and it was their
choice, not my choice. Having accepted
a particular arrangement on the
perfect understanding that, it would
not be posgible to go into Jetails of
every Demédnd and of all sides of the
administration, it is now too much to
expect to have more time as days go
on. It was, therefore, that I said that
we have started on a certain assump-
tion that the discussion will be sum-
mary or by just touching important
points, Otherwise I would not have
stopped the hon. Minister for Planning
from giving all informatinn to the
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House, which I believe is very import-
ant and the House ought to have it.
1 just only reminded him that he may
touch the imporlant aspects and that
there were other occasions for going
im.;o details. I would say the same
thing to the Members of the Opposition
who now want a further extension of

,time. So far as extension today is

concerned I said I have no objection
provided the whole thing ends
tomorrow by one o’clock inclusive of
thq Minister’s reply. It is a question of
adjustment of time on one or the other
of the Demands. But further extension
I think would be oppressive not from
the Chair's point of view but generally
from the'point of view of Members.

Shri R. K, Chaudbury (Gauhati):
May I make a humble submission, Sir.
You were pleased to refer to the
Opposition in this House. I submit that
there is no Opposition worth recogni-
tion in this House.........

Mr. Speaker: Order, order.

Shri R. K. Chaudhury: One more
point.........

Mr. Speaker: No, no. I am not going
to allow any Member or any section of
the House to.........

Shri R, K, Chaudhury: I have a
grievance, Sir.........

Mr. Speaker: He may have his
grievance which he may tell me in
private, but he is not allowed to voice,
on the floor of the House, his opinion
about this or that section of the House.
I think all people are entitled to equal
respect; and unless we have mutual
respect I do not see how it is possible
to run a democracy. Whatever that
may be, we are not concerned with
that now,

Pandit S. C. Mishra (Monghyr North-
East): I want to make a submission.
We sat on Saturday last, could we not
sit on this Saturday also because these
two Ministries, Planning and Finance,
are most important?

Mr. Speaker: Order. order. It comes
to the same thing again, that is an
additional day, or an additional strain,
and it is bad planning where we have
to change every now and then. We
have a Five Years’ Plan, let us have
at least the flve days’ plan carried
through.

Now on this Demand for Planning
the only agreed cut motion is No, 1164.
That will be under discussion. Now
what time will the hon. Minister take



3055 General Budget—

for replying, assuming the same sort

of discussion as we had?

The Minister of Planning and Irriga-
tion and Power (Shri Nanda): We are
closing these Demands at what time?

Mr. Speaker: We must close them
at Twelve.

Shri Nanda: Whatever you allot, Sir.
1t is very difficult for me to have any
choice in the matter.

M;._Speaker: I think I shall reserve
prp\{lsxonally half an hour and the hon.
Minister will try to curtail that time
to anything like twenty minutes, but
not less than that. Now, cut motion
No. 1164 stands in the name of Shri
Hirendra Nath Mukerjee.

Py-inciples of Planning and the
inadequacies of the Five Year
Plan

Shri H. N. Mukerjee (Calcutta North-
East): I beg to move:

“That the Demand under the
head ‘ Miscellaneous Departments
and Expenditure under the
Ministry of Finance’ be reduced by
Rs. 100.”

Dr. Krishnaswami (Kancheepuram):
I crave the indulgence of the House
and the attention of hon., Members
opposite in particular, We have reach-
ed a stage when we have to wrestle
with facts and not with fancies, with
anticipations based ,on the unfolding
of events and not on the imaginings
of men in high authority. The Plan-
ning Commission has laid down in its
report that at the end of five years’
planning we would reach our standard
of living in 1939. Many have rightly
criticised it on the gr(und that this is
a very limited objective, but I would
not be inclined to quarrel with either
the Planning Commission or thé hon.
Members of the Government if I could
be certain that the first Five Year Plan
contained within itself the sequence of
a development for our country. In all
under-developed countries it is a
fundamental principle of planning that
one plan should dovetail into another
we cannot leave it to chance or to
some happy accident for development
coming into being. In every backward
country, care has been taken parti-
cularly to see to it that one plan forms
the basis for its successor: my main
criticism of the Planning Commission’s
recommendation is that this plan does
not form the basis for its successor
and after having made great sacrifices,
we would be compelled to start afresh
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Let me analyse the impact of the
first Five Year Plan on three aspects
of our economy. What for instance
will be the effect, on employment, what
will be the effect on the paitern of
income distribution not only between
rural and urban areas but also between
the trading, manufacturing and service
groups in our urban areas, and, thirdly,
how will it serve as a foundation for
its succession? This morning the hon.
Mirister for Irrigation spoke with
warmth on the vision which had
animated these great river valley pro-
jects and how they were intended tc
operate for the benefit of th country.
Assuming that I am one of t¥ ,se who is
willing to adopt a sympathetic view
of the expenditure that has been
incurred in the public sector, I have
to ask myself—and I hope hon. Mem-
bers here will also ask themselves this
question: What is going to be the
effect of this vast expenditure on
employment? Taking into account all
the facts, making all allowances for
the most optimistic estimate, we would
have only a palpable increase in
employment. By 1956 we would have
an increase of well over 20 millions,
and the same old problem of pressure
of population on soil will face us once
more. Our Ministers would however
point out that the rural sector would
turn out a larger output of goods and
there would be a greater amount of
goods available to the farmer. This
in itself is not a beneflt of unmixed
value; it is an ambiguous blessing and
for an excellent reason. If in the
urban sector we do not have an
increase in income in the manu-
facturing and service groups, what will
occur iIs that the rate of interchange
between the rural sector and the urban
sector will alter in favour of the urban
sector. A farmer will have to exchange
more of the goods that he prpduces
for every unit of goods that he is able
to obtain from the urban sector. This
in itself is a serlous factor which will
have to be taken into consideration by
those who are ostensibly planning for
rural prosperity; apart from affecting
the economic incentive of the farmer,
his standard of living would be
depressed; moreover this will also have
far-reaching effects on the community
and its development, For once the
standard of living is depressed, the
amount that will be reserved for assets
will also be decreased. As every
economist knows it is only after the
building up of the assets that the
savings of the community will really
be made available and therefore there
will be a postponement of savings to
the community as a result of this
development.

-
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How are we to get out of this
morass? It is not my intention to
indulge in jeremiad, though the
temptation to do so is great in the
depressing circumstances of the pre-
sent. If the plan is to be anything like
a success in the near future, some
fresh revision and possibly additions
to the plan will have to be made. Most
of these schemes have been partially
executed; in another two or three
years we would have all these schemes
in full operation. The time has now
arrived for a review and assessment
of what the plan amounts to and from
your point of view if you wish {o have
a toundation tor 1uture economic
develupment you must find out what
steps should be taken to initiate forth-
with the subsidiary industries which
are absolutely essential if this Plan is
to be anything like a success.

‘The hon. Ministers for Planning and
Finance, have pointed out and the
Planping Commission has also remark-
ed in its report that these schemes
would result in an increase of over 70
(per cent.) in electrical energy and
that we would have by 1956 1-1 million
kw. How is this great generation of
electricity to be consumed? It is not
enough to generate electricity. We
ought to have subsidiary industries to
absorb this electricity. These multi-
purpose projecis are a huge affair and
unless and until you have consumess
to utilise this electrical energy you will
not be able to exploit them to optimum
capacity. What are the manufacturing
industries on which we should have
concentrated in the early stages and
which even now it might not be too
late to consider initiating. We ought
to concentrate on subsidiary industries
like heavy chemicals, machinery for
turning out machine tools, on a large
scale and large scale electrical equip-
ment. Here let me congratulate. the
Government on the very wise step it
has taken in entering into an agree-
ment with the International Bank for
starting and developing iron and steel
industries in our country. The unsatis-
fled demand for pig iron amounts to
about 600,000 tons and is likely to be
a thing of the past, once these schemes
come into fruition, This is probably
the one silver lining in an otherwise
dark cloud. The iron and steel indus-
tries may be depended upon to absorb
a portion of the electricity generated
by these multi-purpose projects,

I am one of those who agree with
hon. Members opposite when they
maintain that in considering problems
of planning. we should attempt to take
not a party on partisan view, but
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should consider them from the larger
angle of all-party interest. The hon.
Minister for Finance today realises as
well as we do that we have entered
the lean years of finance. The prosper-
ous days of buoyant finances are over,
the cash balances have diminished; we
cannot afford to dip into our sterling
.balances with that degree of freedom

. with which we could have done a few

years ago. Therefore, we have to
determine the steps that we are going
to take to start these industries now
and immediately--we cannot afford
delay. There are three courses open to
the Government, I do not have the
time to elaborate the détails as to how
we are going to initiate progress in
these spheres.

Firstly the idea of relying on Govern-
ment investing from its funds is ruled
out of court, because we do not have
anything like the resources necessary
to invest on a large scale, Then there
is the idea of the private sector under-
taking this Investment. This too is
ruled out of court far the same reason.
If this investment could only be
initlated we would have the oppor-
tunity not merely of utilising these
great multi-purpose projects to !;he
maximum, but also of encouraging
further growth of subsidiary industries
Let us remember that so far as these
manufacturing industries are concern-
ed, the rate of turn-over of capital is
20 times more than what it is in other
industries which are concerned with
basic products, and this in itself has
dynamic effects on Income, Employ-
ment and the further intention of
other industries

Now the only alternative that
remains open to the Government is to
enter into a partnership or combinar
tion with other autonomous cerpora-
tions having foreign capital and here
1 am trenching on very delicate ground,
because I know that there is a .great
deal of feeling on this particular
matter. But I want to ask this House
and I want to ask the Members of the
Treasury Benches whether in the
history of any country, any under
developed country, there has been an
instance of any significant devg]opment
occurring without foreign capital

Dr. Jaisoorya (Medak): Yes, Soviet
Russia.

Dr. Krishnaswami: I am _glad that
this point has been raised Even in
the case of Soviet Russia, if one
analyses the writings of Maurice Dobb
and of Longhton, one finds that in the
first five year of the plan they imported
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4,000 technicians from abroad. They
entered into various agreements with
foreign interests abroad, but they took
good care to see that there were no
strings attached. They did not object
to foreign aid; they did not scoff at it.
The men in authority in Soviet Russia
were pre-eminently realists and
certainly they did not hesitate to
embark on large scale investment and
association with foreign enterprise
where it was necessary. What is sauce
for Moscow must certainly be sauce
for India.

I have dealt with this aspect of the
matter at some length. But there is
another problem to which I should like
to invite the attention of the House
and of the hon. the Finance Minister
in particular. After all, all these pro-
jects are coming into operation in
another year or two. Many criticisms
were made on the floor of this House
regarding wastes and leakages that
have occurred in the execution of these
various projects and the manner in
which expenditure was indulged in,
perhaps recklessly. From the other
side it was pointed out that the wastes
are of an insignificant character. I do
not wish to go into the question as to
who is correct or whose statement of
facts is correct. But whether it fis
waste, or whether it is expenses that
are incurred, let us realise that all
wastes and all expenditure must neces-
sarily be included in the costs of the
enterprise. The * hon. Minister who
spoke this morning pointed out that
the costs of these enterprises had
mounted up, not because of the
Government or because of their having
been negligent, but due to various
other factors. It may be that the costs
have mounted up due to various other
factors, but today, speaking as a
matter of history, they are costs which
we have to take into account. The
time is fast arriving when the Planning
Commission would have to make up
its mind on what basis it is going to
evaluate costs and benefits, whether it
is going to take these historical costs
into account in evaluating the benefits:
because, surely, when an enterprise
starts operation it will have to find out
on what principles it is going to
evaluate costs and benefits. A good
portion of these historical costs may
have to be wiped out; otherwise the
rates and freights for services rendered
to consumers would be high. When
once you decide to act thus, what
provision for constituting a fund do
you intend to lay down? On what
principles the fund should be constitut-
ed is a matter which will have to he
grne into by the Plannina Commission
and those in high authoritv
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Assuming that we wi{)e out a good
portion of the historical costs and.
bring down the costs to a normal
level—because, obviously, that is the
first step to be taken, and if you do
not adopt it, the rates charged will be
high for those who use water and
electricity—on what principle are we
going to evaluate benefits and costs?
Are we going to take each item singly
and say that we are going to evaluate
the benefits and costs with respect to.
it? If it is done on an individual basis
it will not possibly work. It is a very
complicated matter. How are we going.
to compute costs particularly where it
is a matter of joint costs? Are we
going to take the benefits and costs as
a whole, consider them in the aggregate
and then evaluatec the rates to be
charged to consumers. To illustrate
with an example: The Damodar Valley
project, if it supplies power to con-
sumers in West Bengal at a subsidized
rate, on what basis are we going to
determine it? Obviously, if you charge-
a high rate, what little of industrial
development would be attracted to
West Bengal would not be attracted at
all. If on the other hand a high rate
for the water for irrigation purposes
is charged, the peasants would sufier.
These are matters which must be gone
into by the Planning Commission, and
which should have been gone into by
this time, because already many of
these schemes have been partially
executed, Remember after all that if
we have a haphazard method of
evaluating the rate and freight struc-
ture, it becomes extraordinarily
difficult later on to alter it and intro-
duce rationalisation in our rates and
freights structure. Take the Railways
for instance. We stumbled into some
sort of a device and later on we have-
been making all sorts of make-shift,
devices to Improve the method of our:
rates structure. It is extremely diffi-
cult to bring order out of chaos. Once
you have brought about chaos, vested
interests grow up which are in favour
of no change and which say that we
are in the best of all possible worlds
and no change need be initlated. I
therefore beg of my friends, parti-
cularly those on the Treasury benches,
to apply their minds seriously to this
problem, because within the next year
or two we must have determined on
what principles we are going to
evaluate the principles of charzing. It
is a very complicated matter. I assure
you, but one which will certainly have
to be gone into, because without going
into it we will not have planned at all
for Society.

There is another subject on which
I feel strongly. I have always felt that
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when we are embarking on such large
scale socialised enterprises, care should
be taken to devise a proper accounting
procedure. The hon, Minister for
Irrigation today was extremely angry
wvith us for suggesting that wastes had
occurred and for making ‘reckless’
«<harges. Had we devised better
methods of statistical quality control,
we might have been in a better position
to find out what returns we were
having, what outputs we were getting
for the money we were putting into
these various branches of the multi-
purpose projects. We might have been
in a better position to have avoided
‘waste.

Unless we split up these multi-
‘purpose projects, for purposes of
accounting, into operational units, we
the shareholders will not be in a
‘position to know which services are
being subsidised or how our money is
‘being spent. In other words, we would
mnot be in a position to offer that
intelligent criticism so much desired by
Members on the Treasury Bench.
Hon, Members on the other side might
ask us to be more and more res-
ponsible, without our in the least being-
-wiser, and each go his own way with-
out understanding the other, It is up
10 them‘to provide us with profit and
‘Joss accounts statements and balance
sheets for these various operational
units. If they do so, we would be in
a position to find out what particular
branch of activity should be subsidised.
After all, we as shareholders have a
-vital interest in the proper execution
of these great schemes, and I therefore
beg of my friends to give a ear to some
of these suggestions and not to turn
“them down on the ground that because
we are Members on the Opposition
‘therefore our suggestions should not be
‘taken into account. I hope and trust
‘that in the near future we would con-
centrate on the starting of many of
these subsidiary industries immediately
and evolve a proper accounting proce-
dure and also evaluating a proper
measure of benefits and costs. Only it
we do this would we have a chance of
‘'making these schemes something of a
gain to society. We have disagreed
with members opposite on the way in
which these schemes were devised and
implemented in some regions. But all
these are now matters of past history.
‘Because it is what is. and not what
might have been, that is of interest to
us, But at least in the future, when
vou start these various industries. the
cubsidizry  Industries—because un-
«doubtedlv vou will be driven to start
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them very soon—I hope the Finance
Minister and his colleagues will realizc
that the claims of different regions
have to be considered, and regional
distribution and dispersal of incomes
are of great moment. Should this
House have an opportunity of dis-
cussing this aspect of the matter more
fully, I hope I will have a chance of
expressing this view-point.

Shri R. K. Chaudhury: Every dog
has his day. I think I have my day
today. They also say: ‘“Praise the fair
day at night”, I do not know whether
this day will really have day-light or
end in darkness, I also remember
another English proverb. That |is:
‘Give the dog a bad name and then
hang him’. I have been already given
a bad name, and I am awaiting my
execution—given a bad name in the
sense that I have been described by
some important persons as a court
jester and playing the role of a court
jester. Who the court is, whether it is
a section of the House here or some-
body else in the Ministry, I do not
know. But I say this. If any hon.
Member or any responsible gentleman
will care to read my speech, he will
find that it is not in »ny jest that I say
things but that I say the most serious
things, Some hon. Ministers appreciate
and give a fitting reply. The hon.
Minister for Commerce and Industry
gave me the honour of giving a
sympathetic reply to my points. The
hon. Mr. Jain entirely ignored me
though I repeatedly asked him and
begged of him to say something about
the refugees in Assam. I do not know
if in this House there {is another
Member as old as myself, as old as
myself in the sense of one who had the
Calcutta University as his alma mater.
If there is any one here of my age,
who comes from the Calcutta Univer-
sity, he must have read a book called
the Citizen of India by Lee Warner,

Shri Dhulekar (Jhansi Distt.-South):
I come from the Calcutta University.

Mr. Speaker: Order, order.

Shri R. K, Chaudhury: It is written
there, if any part of the body politic
is hurt, or is swollen, if a finger is
hurt or swollen, the whole body will
suffer. I wish there were somebody in
the Ministries who had read that book
Citizen of India. If there were any,
they would have understood that......

Shri Syamnandan Sahaya (Muzzaf-
farpur Central): Pass on a copy.

Mr. Speaker: Order, order.
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Shri R. K. Chaudhury: ......if Assam
goes to the ring, if Assam is in danger,
if Assam is starving, the whole of
India must pay for it in some way or
other. I am appalled at the ignorance
about Assam not only in this House,
but also outside. Many people do not
know whether Assam is a district or
whether Assam is a town, Many
people here would not be able to say
where Jorhat is, from where my hon.
friend the Deputy-Minister comes and
from where my hon. friend on my left,
at one time a Member of the A.IC.C.
comes, I only beg of the hon, Members
of the House to make themselves more
interested in Assam so that by taking
more interest in Assam, they_may also
save India.

Talking of Assam, I may tell the
House that Assam is in the North-
eastern frontier. Even during the
British days, the North-west frontier
was taken much care of with the result
that the North-eastern frontier was
ignored. What was the result? The
result was that in the last war, the
North-eastern frontier became entirely
exposed to enemy activities and the
enemies came as far as the Naga hills.
But for the timely co-operation of the
people of the locality, the whole of
India up to Bihar would have been in
the hands of whom they called enemies
at that time. I want the present
Ministry, I want the present Members
of the House to take interest in Assam
and try to give some attention and
some funds to'Assam. In doing so,
they will avoid a danger which is
coming, which is not far off, and avoid
the danger or the necessity of protect-
ing India through the frontiers of
Assam,

The main theme to which I wanted
to draw the attention of the hon.
Minister is about the tea industry of
Assam which is nearing annihilation on
account of, as ‘he tea industry people
say., the introduction of the Minimum
Wages Act. The hon. Minister must
have had a copy of the representation
which the Tea Association has made.
It will interest this House to know that
there are about thirteen lakhs of
labourers in Assam in the tea industry.
Of these thirteen lakhs, 99:5 per cent.
come from the rest of India. The bulk
of the labourers comes from Bihar;
about a half, The others from Chota
Nagpur and Orissa,

Shri Syamnandan
Nagpur is in Bihar.

Some Hon, Members: Jharkhand.

Shri R. K. Chaudhury: That is what

I was saying. Chota-nagpuris do not
call themselves Biharis; they call them-

Sahaya. C.hota
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selves Chota-nagpuris, The interests of
these thirteen lakhs of people will be
terribly affected by the closing down
of the tea industry which they threaten
to, on account of the fact that they are
not able to carry on the industry any
longer. 1f this tea industry is closed
down, then, the whole economy of the
province of Assam will be upset. It is
true that only barely about 10,000
people are actually directly interested
in the tea industry in Assam: middle
class people etc. who are employed in
the tea gardens. But, then, the whole
trade will be seriously aflected; the
peasants will be seriously affected
because they supply rice to the tea
estates, and a sort of chaotic conditions
will prevail if the tea industry is not
saved. I would ask the hon. Minister
to consider how they are going to find
employment for these thirteen lakhs
of labourers. if the tea industry is
closed down. I cannot ask the hon.
Minister for Labour to reduce the
minimum wages or not to make the
Minimum Wages Act applicable to the
tea industry, I do not say that because
that might affect the interests of the
labourers concerned. But, I say that
this Government can very safely
reduce the excise duty which is.
imposed on that article. It will interest
the House to know that of the four
countries which are on the Inter-
national Tea Committee, namely,
Indonesia, Ceylon, Pakistan and India,
three countries have reduced the duty.
Indonesia has no excise duty on tea.
Ceylon and Pakistan have already
reduced their excise duty. I would ask
the hon. Minister to consider whether
he could not immediately do away with
the excise duty so far as tea is con-
cerned, at least for a couple of years,
by which time the tea industry can

rehabilitate itself.

Shri B. Das_ (Jajpur-Keonjhar): The
Minister for Planning or the Finance
Minister? :

Shri R. K. Chaudhury: Any way;
call the rose by any name; it will smell
as sweet,

Another point which I should like
to bring to the pointed notice of the
hon. Minister concerned, whoever he
may be, is that on account of recur-
rence of floods and earthquakes,
particularly in the tribal areas of Assam
known as Upper Assam, the whole
country has been practically denuded
of all sorts of cultivation and com-
munication with the rest of the pro-
vince has heen cut off. It is impossible
for the pocr Government of Assam, all
whose funds have been withdrawn by
the Government of India, and all
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‘whose gifts have been withdrawn by
the Government of India......

Babu Ramnarayan Singh: Why so?

Shri R. K. Chaudhury:...... and the
promises that were made have been
withdrawn by the Government of
India, I may tell the hon. Finance
Minister and this House that it is
‘impossible...... (Interruption).

Mr. Speaker: If the hon. N\ember
«does not mind the interruptions and it
‘the hon. Members also do not interrupt
the hon. Member’s trend of arguments,
he would be able to finish all his
arguments in time.

Sardar Hukam Singh (Kapurthala-
‘Bhatinda): He provokes then.

Mr. Speaker: Order. order.. T am
sure he is prevoked many times.

. Shri R. K. Chaudhury: Sir, patience
is a great virtue, and I would advise
hon. Members to cultivate that virtue
so far as I am concerned.

Sir, I wanted to say this, that far
from giving any substantial help in
that matter, the Government of Assam
is unable even to survey the extent of
the damage and the extent of the
‘assistance which will be necessary.
Thev have not emploved those expert
people who would be able to do that.
nor have they the means to pay for
those experts. As the hon. Minister
should know to his cost, the experts
get salaries and allowances more than
what the hon. Ministers themselves
get. So, it is difficult for the poor
‘Government of Assam to find a way
out. Now, I would ask the hon.
Minister to consider whether he cannot
give immediately a substantial amount
80 that this work can be done. I am
sure the hon. Members of the House
who have already felt 50 per cent.
sympathy for Assam will not grudge
if some share of theirs is taken away
and given to us. I should say the
Cenire may starve some other places
and give it to us. because this is a very
imoortant matter and we are all con-
cerned with it.

Shri Svamnindan Sahaya: Bihar is
very sympathetic.

Mr. Speaker: Order. order. Let him
go to the next point.

Shri Svamnandan Sahaya: He would
not, Sir. in spite of us.

Shri R. K. Chaudhury: Then I come
to the question of petrol which is
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produced in Assam, i.e, at a place
called Digboi, from which the Govern-
ment of India takes about rupees three
crores as revenue. What do the
Government of Assam get in return for
it. The wells are being depleted every
year. It may be that after a short
time, the wells will be exhausted
entirely, but how has the Government
of Assam or the people of Assam been
benefited by this. In income-tax as
well as excise duty nearly rupees three
crores is taken. What do they get in
return? Shall I tell you, Sir, what we
get in return? We pay for petrol
rupees three and annas two per gallon
in Assam, in Dibrugarh which. is 60
miles away from Digboi, whereas in
Delhi 'we are getting petrol at rupees
two and annas twelve. This {s what
we are getting for having that petrol
in Assam. Questions have been asked'in
this House and this has been admitted.
That is the way Assam has been treat-
ed by the Government of India. That
shouid not be the way. The way must
ba changed and first priority shquld be
given to Assam, not only in the
interests of Assam, but of the whole
country.

10 aM.

If there is any cinema goer in this
House, I would ask him to go and see
the pictures, the news reels today, and
there he will probably see Assam, the
people of Assam, how they work. He
will see a large number of Khasi ladies
there in the pictures and he will be
impressed by seeing them. He will
know that they are not worse than or
in any way inferior to the people of
the rest of India. There if you see the
tribal people working, you will realise
the dignity of labour. Even the Chief’s
daughter will go to the market and sell
things. The so-called uncivilised people
are not uncivilised as a matter of fact.
They are willing to work, they are
willing to stand on their own legs'it
they can. They have been trying to do
that, There was lack of sympathy on
the part of the British people. Thére
were some eminent Britishers such as
Dr. Hutton, who were unwilling to see
the Nagas dress themselves. He want-
ed to keep the Nagas as they were,
naked. He wanted it. He said he-
wanted to preserve them for the
museum of the world. That was the
spirit in which they worked in the
past. Will that be the spirit in which
the preseni Government of India will
work? Will that be the spirit? I sub-
mit, I am not a tribal myself, though
I look every inch like one, but I say
this in all seriousness that the
problem of Assam s infinitely
bound up with the welfare and the
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interests of the tribal people, Do not
think of the other Assamese like me
or any of my kind, but think of the
tribal people because they are the
concern of the Centre. Try to improve
them. Give them roads. They have no
roads, you cannot go to them. The
average Minister who is not quite
young, will, like my hon. friend Shri
Jagjivan Ram, find it very difficult to
go and see them. So I submit give
them roads, give them food, give them
employment. They are willing to work,
they do not mind even what you call
manual labour. They do not mind it.
Please try, I do beg of you—I have
every right to beg, though begging has
been imitated by my so-called opposi-
tion friends—I beg with all sincerity
that you try to improve the lot of the
tribal people, and if you improve the
condition of Assam, you will ensure
the security of the country, because
the tribal people live on the horder.

Shri B. C. Das (Ganjam South):
I am all for planning. Specially for
India, planning is very vital. It should
be the pivot on which should revolve
our national endeavour. I hope all
sections of the House realise that India,
a country for centuries under the iron
heels of imperialism, deliberately kept
away from the main current of pro-
gress in the backwaters of medieval
stagnation, needs conscious, deliberate
and planned effort to overcome the
lag of centuries. Hence, planning is
very vital for qur national being.

But what does the Five Year Plan
sponsored by the Congress Govern-
ment offer us? That flve years of
earnest national effort may take us to
the pre-war era of production and
consumption on condition that certain
of its assumptions are found to be
correct which recent developments
show are not ilkely to be as things
move on today.

Naturally one would pause and ask:
we destined to suffer the same
‘economic  backwardness, the same
economic plight which we suffered
under imperialism which we resented.
against which we revolted? And if the
logic of the authors of the Plan is
correct. then, no backward country,
no undeveloped country can hope to
reach economic ascendancy, economic
development because they say that we
lack technical knowledge, we lack
finances, therefore we have to mark
time, we cannot march ahead, We
have to take alms from the hands of
the imperialists who for centuries kept
us in bondage and who were res-
ponsible for our economic degradation
and national poverty. But we recently
heard from those delegates we sent to
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China that China, a country which for
a long time was cock-pit of civil war
and international aggression, is rapidly
progressing in the modern world, and
entirely with Chinese help and Chinese
labour, could within six months
construct huge dams without the aid
of foreigners. This is what we are told.
What China could achieve, cannot we
Indians with the same tradition of
patriotism, with the same tradition of
national suffering, national sacrifice
and aspirations, achieve if we are given
the same chance, the same opportunity,
if the same atmosphere is created
today?

India remains an agrarian hinterland
of imperialism, India can attain econo-
mic independence if she is economically
developed. We all know a country
becomes a happy hunting ground of
imperialism, ~of  exploitation by
imperialists, if it remains industrially
undeveloped, industrially backward.
But what does the Plan suggest? In
the name of agriculture industries are
relegated to a remote background. 1
am not posing industry as against
agriculture. For nationa: improvement,
we require both agricultural and indus-
trial improvement. Both are inter-
linked. But we cannot sacrifice the
one at the altar of the other. If the
industries are relegated to the back-
ground, India will merely remain a
hinterland of economic exploitation by
the imperialists. We are told with
great gusto that out of the 1,500 crores
budgetted by the Plan, 640 crores of
rupees are to be devoted to agriculture,
rural development and construction of
irrigation projects. On the basis of this
money and irrigation projects and
together with them, the Plan proposes
to put Indian agriculture on the rails
of co-operative land ownership and
farming. But unfortunately there Iis
neither novelty nor any originality in
these proposals. Under the British Raj,

‘sums over Rs. 115 crores were spent on

irrigation—canals, having a total
length of 58,000 miles and irrigating
over two and a half crores acres; crores
»f rupees were spent on rural develop-
ment, co-operative credit societies were
pushed ahead in all pomp and gran-
deur. But did these help to make
cultivation more profitable? They did
not., All of us know that the Indian
peasant to-day is much more indebted
than his great grandfather, his holdings
are smaller and more fragmented, and
more uneconomic. We have a larger
mass of famished, pauperised, and
dispossessed peasantry than before, and
our national food production has been

. on the decline.

The co-operative credit movement
instead of becoming the weapon of the
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peasant to fight the sahukars, has been
exploited by the sahukars themselves
to fleece and dispossess the peasants.
For a quite number of years, before
the Congress came to power, we started
importing food every year to the tune
of 15 lakhs of tons. I am afraid, the
Congress Government is today follow-
ing the same discredited British path
without drawing lessons from its
failures. The difference is that instead
of spending-Rs. 115 crores, the Congress
Government is going to spend Rs. 640
crores. To the co-operative credit
system, it is going to add co-operative
land ownership and collective farming,
and how are these co-operative societies
to be run? We are told that all
workers, owners and non-owners, will
be paid on the basis of the work done
by them and at the same time, land
owners among the co-operative farmers
will be paid compensation in the form
of ownership dividends at each harvest.
According to the Plsn there is also
provision for absentee landlords to get
their dividends from such societies.

[MR. DEPUTY-SPEAKER in the Chair]

The Plan suggests that the system of
co-operative village management may
be introduced in any village where at
least two-thirds of the owners, or
permanent tenants holding not less
than half of the land cultivated in the
village express their preference in
favour of the adoption of such a course.
In such an event, the system would
apply to the entire area of the village.
It will be seen that half of the cultivat-
ed land in the village is owned by an
insignificant and microscopic minority
of rich peasants and landlords, and if
they so choose, they can force the
majority of the poor peasantry to join
them in collective farming. Ask any
peasant what collective farming would
mean -with zamindars and capitalistic
farmers retaining the lion's share and
with the rural moneylenders and banias
still ruling the roost in the villages.
The result will be these big sharks
will gobble up the few patches of land
still left with the peasant and cast him
on the village dunghill to rot and die.
In this instance, consolidation of
holdings and introduction of scientific
methods of cultivation mean nothing
but unemployment for vast sections of
the peasantry. The vast sections
thrown out of employment will have
no alternative job in the abscnce of
any large industrialisation in the
country. When there is nn sccpe or
provision for industriall wtion. collee-
tive farming under thc nresent set-up
will mean unemployment to the
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peasant And the Plan suggests that
meagre a sum of Rs. 15 crores will be
spent on cottage industries and urban
small scale industries, which will be
inadequate to solve unemployment.
We know that so far as the record of
this Government goes, it has been a
record of failure, and all their plang™
have met only with sorry failures. We

‘ know, to improve agriculture several

plans werc prepared before by the
British, many commissions were
appointed, all of them failed because
all of them ignored the basic issue of
the land which is in such a condition
that a feudal system is operating.
Unless this feudalism goes, unless. the
land is distributed, unless the land goes
to the ‘tiller, and unless the tiller
becomes the owner of the land, there
is no chance of any improvements in
our agricultural economy. This should
be borne in mind. Only when the man
who holds the plough realises that the
land belongs to him, and that he is the
master of his acre, he can put his
shoulder to the national wheel and
work for national reconstruction.
Unless that is done, his privation will
be there, the master’s whip will be
there to throw him out at any moment,
as a destitute without any alternaitve
employment,

Unfortunately, the authors of the
Plan fail to diagnose the root causes
of the economic malaise, and try to
tinker with the problem., They have
said that we have no finances, but the
Advisory Planning Board is of a
different opinion. We know that if we
work in the right way India will
mobilise enough finances for pational
reconstruction. Confiscation of the
capital of the British industries will
yield enough money to industrialise
the country. We have had a number
of tax evasions, and if super-profit and
excess profit taxes could be collected,
we could also get much money. Then
the income-tax arrears also have to be
realised. There are economists and
nationalists who bring facts and figures
to prove that we can garner sufficient
capital. If patriotism could be roused
into action, we can get the resources
necessary for an overall industrialisa-
tion of the country. In such circum-
stance if we require foreign capital, it
will come in our interest. We should
bear in mind that the backwardness of
India and the destitution in the country
are not due to the lack of foreign
capital, but is the very result of
exploitation and onpression by foreign
capital, Lack of knowledge and skill
is not the cause but the consequence
of inability to develop an independent
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econumy in the country. Paucity of
capltal accumulation 1s not due to lack
oL roreign capital, but because such
Capllal s there, 1 abundance and is
being uliised to exploit the people and
does not help the development and
“economice independence ot our country,
Letause capital accumulauon is drained
out ot our country, because dand mono-
poty ot reudal lords iumpoverishes the
Pcasaniry, ruins the peasant and ruins
our entre economy. lLhe Plan ignores
this vilal truth. Atter the abolition of
landlorausm, and the ownership of the
land by the tilers, enough capital will
be torihcoming. But the people have
lo be taken 1w confidence, conditions
should be created for their co-operation
only then we can make great strides
in our national economy. Recently
backward countries have rapidly pro-
gressed. The Government say that
they want to achieve marvellous
things. They have to take India out of
the mud-pond of medievalion with the
help ol tne masses. But how can they?
Theorists otten Lry to apply what has
been done in America and other indus-
trially developed countries to India.
But our condiuons are ditterent. Such
things will not yield any result, unless
we iry to learn tfrum example of back-
ward countries, which have made rapid
progress in recent timnes.

Mr. Deputy-Speaker: The hon.
Member's time 15 up. ‘Lhe bell is rung
two minutes Lefore the limit, and
within this time, hon. Members should
try to wind up their speech instead ot
slurung someuking new. 1 give two
migules in advance. Ffom then I ring
the beld and the hon. Members must

wind up and not start w theme,
Prof. Agarwal (WWO all
know that the modern age i¥ the age

ot planning which embraces almost all
aspects of our lives. Although the idea
ot modern planning originated with
the Five Year Plan in the US.S.R.,
planning has sprgad now over the
whole world in a{ﬁemocruuc countries.
There are peoplé who doubt whether
planning could succeed without totali-
tarianism, but 1 am one of those who
strongly believe that democracy is
.eminently suitable to economic plan-
ning, and I take this opportunity of
congratulating our, Prime Minister for
giving a lead tothis country in this
1dea of planningf first as Chairman of
the National Planning Committee and
then as Chairman of the Planning
Commission. I also congratulate our
Planning Minister for producing a
really valuable document in the form
of the Five Year Plan and egard it
as one of the most important docu-

ments ua planning not only in this -

94 PSD
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country but in other countries of the
worid, ‘Lherelore, when I make a lew
suggestions 1L 1s cnly 1n the spirit ol
coustructive criticism, beca 1 leel
wnat tms Paruament alter, e ursi
general elections ougnt W rhake some
sincere and concreie suggeslions iu
vraer 10 see that our urse rive xcar
ruin really enthuses the peogle.

‘I'nme first point that 1 would like W
MEKE 15 lndL IPOre wllpuldsis suvud be
given to u:;}promem 0L Ul emmpioy-
went, and waal 18 more, under-empivy-
ment. ‘A'ne Consuiution has guarduiced
s one of the rundamental 1ighls Lual
all cuzens, men and women i uus
country, ought to be guaranteea
adequale meuwus 01 Uvelnoga and wiere
Jnus. be the right 10 work,/ 4n wne rave
xear rlan  undoub wey have
reallsed tne necessily Ol providing ior
ull employment, vutl they teel tnae tne
problen 15 oo stupendous and pernaps
«ney may not be able to tacKie 1. L
would submit i al hu Ly thau
planning without provimn',r;ylur lutl
employment would be albubst luuie.
Al countries of the world woday aanut
that tull employment must be our goat
and althougn the problem 1s stupcua-
ous, the success ot our Plan woud
depend on bravely tacing the prooiem
and surmounting it. According to m{
latest figures, our population is no
397 miluon, of which 24Y million are
engaged 1n  agriculture and about
10 million engaged in non-agricultural
occupations. We all know that all our
agriculturists sufler trom forced idie-
ness tor several month%n a year aud
unless we carry work t6 their doors, 1n
their own villages, it will not be
possible to provide them with adequawe
means of livelihood, because agricul-
ture is not a fullstime occupauon.
‘I'heretore, our need is not to set u
large-scale factories in the cities but (o
set up small-scale village and cottage
industries in the villages themselves, so
that when the villagers are tree irom
their agriculture they may turn to these
subsidiary industries and add to their
meagre income,

The/next point that I would like to
touclf is about food self-sufficiency. In
the Plan it is visualised that we will
require food imports to the tune of
about three on tons for several
years to e. I must take this oppor-
tunity of/ warmly congratulating our
new F Minister for taking a bold
step and facing this problein in right
earnest in a realistic way, and I would
urge with all the emphasis at my com-
mand that food self-sufficiency should
be regarded as an integral part o,
national defence, because unless we are
self-sufficient in the primary necessities
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of life, it will be very difficult for this
country to tackle the situation, if
un(orturxgtely war bursts on the world
once again. I woulg point out in this
connection that th overnment should
follow a proper prfce policy. Reference
has been made in the Five Year Plan
to the price policy and they have
e:npt)asised on that. But I will give
one instance. In spite of our earnbst-
ness to increase fgod production in this
country duringgthe last year, near
about three lakh acres of land have
been diverted from foodgrains to sugar,
because more encouragement was given
to that industry; and now the problem
is that we have too much of sugar
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the country, All that land was divertﬁ{

from foodgrains. I would urge on t

Government to follow this price policy
very cautiously to see that every inch
of land that is required for food and
that could be utilised for food is utilised

in that manner.

Then I would touch on ?/very
important problem and that As the
problem of land redistribution. In the
Five Year Plan I must say that the
whole idea of agricultural development
and the emphasis that has been placed
on agricultural developme is very
welcome, and the Five Year/Plan differs
from the previous plans‘in this that
while the previous plans gave more

importance to large-scale industries, \y ,)

our Plan gives more emphasis to the
villages and agriculture. But I would
humbly submit that while fixing the
pattern, of land redistribution, we
shouthake care to see that the land
hungdr of the peasant is fully satisfied.
I must congratulate in this House the
eminent efforts of Acharya Vinoba
Bhave in this connection for rousing

the censciousness of this country to thg/

urgent need for land redistribution
There is in all countries great hunge
for land—and I think a very legitimate
hunger—and in this country although
the land may not be available to a
very great extent—I know that even if
we fix ceilingg the land available for
rcdlstributio%vill not be of very great
quantity—it#will exercise a very great
psychological influence, and even if*only
some lakhs of acres of land are re-
distributed, it will enthuse the people
and they will feel that sgmething real
is being done to them fo%heir welfare.
I do not say this only fis a matter of
sentiment. I say it as one who has had
the opportunity of studying all these
problems of planning during the last

ten years; there are several ,econo-
mists—I have no time to quote/them—
who have stressed this probl Pro-

fessor Vakil in his latest book ‘Plan-
ning for a Shortage Economy'—he

&)
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belongs to the orthodox school—has
also sounded this note of warning that
in this country first let thefand hunger
be satisfied, let us not tryfto hurry tor
cu-operative or collectiv€ farming and
once we satisfy that hunger we can-
have all ways of co-operation of
resources. We should try to pool their.
resources rather than to pool the land.

There ig, a remarkable book recently
publ.ishy by Professor Mitrany called
*Marx 4gainst the Peasant” and in that
book he has shown how even in the
eastern countries of Europe where
Marxism has tried to convert small-
scale farms into collective tarms and
large-scale co-operatjve farms, even
there the moveme%s not succeeded ¢
and small-scale fafns persist and per-
sist successfully. The small-holding
economy has succeeded there on
account of intensive cultivation.

‘There  was  an art.cie 1 “The
Manchester  Gualdiain’ Ly  Malcoln
Dariing, who was welk Known, in
Punjab during tue pre-war uuys/aud
there also he draws our atientién to
the tact tnat even in Yugosiavia, wnere
atlempts were made to collecuvize and
to have co-operalive larming on a
voluntary basis, it has not syeceeded,
and five out of six peasanlgfhave not
taken to co-operative angs collective
farming. 1 would thereiofe urge the
Planning Commission (o reconsider the
whole land problem de nmovo and it
possible, try to see that we do not imake
the same mistakes as have already
been made in other countries,, In China
and Japan also, small sca?;pmduction
has succeeded. The averafe holding is
only about two and a halt acres there,
but through iniensive cultivation they .
are producing two or three times as
much as we do. If we concentrate on
intensive cultivation on ,these small
holdings as much as we/c¢am, I think
we shall be able to ta€kle this very
important problem in thc right manner.

Let me also take this opportunity of
drawing the attention of this House to
the very important problem of educa-
tion. We say that a new State should,
have a new tlag. But we also say that
a new State must have new egducation.
And it is rather unfortunatg/that for
several reasons, partly finducial and
partly other, we have not been able to
revolutionize our educational policy
during the last four years, and I plead
with all the emphasis at my command
that basic education as visuglised by
Gandhiji ought to be given/the fairest
trial in this country. It is fiot sufficient

merely to open a few basis schools
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here and there and try to please the
public; it is necessary that basic educa-
tion becumes the very foundation of our
whole  economic  structure in  this
country. During the tour that I under-
took two years ago, I could say with
all the intormution that I got that in
no couniry i the world an experiment
of immease potentialities like basic
education has been tried. I met many
educationists during that tour on the
Continent and in America and in the
East, and they all said that basic
education had ‘immense potentialities
and it wouid create a revolution not
only in this country but also in other
countries of the world, 1 plead that
this system should be given the fairest
trial on a very wide scale.

Then more ¢inphasis in the Five Year
Plan ought to ve given to audio-visual
education, &Ly that I mean that we
should try .. concentrate on preparing
educational iilns. I must say that the
type o} :nndera films thal we have in
our c¢o .y loday is most unsatis-
factory. They are not only uneducao-
tional, vut Luey are positively vulgar in
Nany s ¢ must take note of that
as educ.ucnisis and we must produce
the vignt wype ol films, because these
films cxercise a  very far-reaching
influci.ce on our new generation.

A word about the community pro-
jects. I must say thit the idea of
community projects s very welcome,
because it touches millions of people in
this country. The draft outline that has
been circulated t. us.is good in many
ways. But muay [ say that more atten-.
tion should be¢ paid again to the village
and cottage industries if full employ-

ment has ¢ ..v provided. And the other
point is t L we should try to enlist
non-offi help from the very begin-
ning, I sugdest that it will be worth

while in tns country to call a con-
ference of noun-officials, as a conference
was recently  convened for tribal
matters, on this very important .pro-
blem of vilizge reconstructipn. In this
country undér the guidance of Mahatma
Gandhi ever since 1920 therc are many
people who have buried themselves in
this work, and they are doing this work
even now. We must try and take them
into full confidence from the very
beginning. It will not be of much use
to approach them when we have
finalized our Plan.

I will only make one more suggestion
regarding the Five Year Plan and it is
this. Much of planning and the
success of it depends on popular
enthusiasm. As Professor Lewis said
in his “Principles of Planning”, it is
not only the lubricating oil but the
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petrol of planning which can make
every impossible thing possible. And
in order 1o enlist that co-operation, we
should try to create a psychology in
the people for this new Mlan. In some
ol the countries of the world I saw thas
every corner, every street, in those
countries was full of propaganda, and
every one feels that he has some
mission, and that he has also to fulfil
his quota in making the Plan a success.
We are told that the Five Year Plan
has already started. They say that
one year is already over. That secms
to me perhaps not a right way of
Leginning a Plan. This most important
Five Year Plan, which will soon be
finalized, I think, ought to be inaugurat-
ed in a proper manner. I suggest
that the 15th of August, our Independ-
cnee Day, ought to be selected for
inaugurating this Plan formally, so that
on that day meetings would be held in
every nook and corner of the country
and the provisions of this Plan would
be explained to the people. Public
enthusiasm must be aroused and their
co-operation  enlisted. The Bharat
Sevak Samaj which has been started is
a very useful institution, and if it is
properly organised and if mass psycho-
logy is harnessed to this purpose, we
will really be able to achieve great
results during the next Five Year Plan.

Shri Damodara Menon: We in India
have been thinking in terms of plan-
ning for some years now. The idea of
planning came to the forefront when
the Congress appointed a Planning
Committee and prepared a plan and
placed it before the country. After the
war there were many attempts at
planning, and even the industrialists of
Bombay produced a plan. Now the
Government of India have taken up the
idea of planning, and their first Five
Ycar Plan is before us.

When we examine the Plan that is
pluced before us, we have to scrutinise
it from the standpoint of the definitions
which the Planning Commission itself

,shas given. On page 3 of the Report the
Commission gives the following defini-
tion of planning:

" “A natfonal plan is an attempt to

pool together the resources avail-

ahle to the community as a whole
and to direct them in a manner
that will secure the social and
economic objectives accepted by it.”

Now there are three main ideas in
this definition. The first is that the
Plan must have a definite social and
economic objective. The second is that
it must embrace the community and
the resources of the community as a
whole, And the third is that these
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resources must be directed towards the
objective that is in view. Let us
examine the objective. What exactly
is the objectve which the Planni

Commission has placed before us? nf
am sorry to say that in this respect the
Planning Commission’s report is really
disappointing. I am not unaware of
the fact that they have refeired to the
directive principles and have attempted
to base their recommendations on these
directive principles. But very pertinent
questions come up before our mind.
What exactly is the shape and the
nature of the society and the economic
order that you want to bring about in
this country? That must be very
definite and clear. Do we stand for a
centralised economy or a decantralised
economy in our planning? If we are
thinking in terms of a centralised
economy, then our ideas must undergo
a change. Or, if we are thinking in
terms of a decentralised economy, we
will have to plan according to that idea.
My own fear is that the Plan has not
accepted unequivocally the idea of a
decentralised economy, I stand for a
decentralised economy. At one time
the Congress also stood for a de-
centralised economy. 1 want to read
here one or two recommendations of
the Report of the Economic Programme
Committee of the All-India Congress
Committee. In the chapter on ‘Indus-
try’ that report says that industries
producing articles of food and clothing
and other consumer goods should
constitute the decentralised sector of
Indian cconomy and should as far as
possible be developed and run on a
co-operative basis. Further they say:
“The respective spheres of large scale.
small scale and cottage industries
should be demarcated as clearly as
possible to avoid economic insecurity
and destructive competition.” 1 want
to ask rur planners whether they have
veally defined the respective spheres of
large scale industries and the respecttve
spheres of small scale and cottage
industries? Here it is also mentioned
very clearly that food. clothing and
other consumer goods must constitute
the decentralised sector of our eco-
nomy. Now are we planning like that?
And in this private sector of agricul-
ture as well as industry they have not
elearly formulated their planning.
They have not placed anything which
we can consider to be planning for this
eountry. Tt is true that they have
nlaced hefore the country some pro-
forts. Here also there is nothing new.
Thev have merely catalogued what has
nlready been there and they have
nlaced it as a Plan before the country.
But if you really want to create a new
gocial and economic order, you must
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accept these principles and lay down
clearly what spheres the small scale
industry will occupy and what the
lax.'ge scale industries will occupy.
Without that we will be geing in the
way of .an unhappy competition and
there will not be proper industrial
development in this country.

Now I come to the second point in
the definition of the Plan which the
Planning Commission has given. It .
says thal the Plan must embrace every
sphere of our national activity or
resources of the community must be
directed towards the attainment of the
objectives. Now my fear is and as my
hon. friend Prof. Agarwal has pointed
ou't that in future really if you are
going to utilise both the material and
the human resources of this country,
you must think in terms of full employ-
ment. Now what is the definite plan
which the Planning Commission has
placed before the country for full
employment? They say it will be done
at a future date. But even today it
must be possible for us to embark upon
schemes which will attract the
enthusiasm of the people and also give
employment to all our under-employed
and unemployed people. It is a fact
that not only uneducated people and
peasants and workers, but also
hundreds and thousands of our educat-
ed people are today unemployed. Our
colleges and schools are turning out in
thousands young men whose intellect
has been trained. But they come out
with a sehse of frustration and they do
not know how to occupy themselves or
how to render service to the country
in the manner which they desire. T
was reading a report of the League of
Nations the other day. The commission
which went to Italy and Germany after
the first world war found thousends of
young men coming from the Univer-
sities were suffering from a sense of
frustration. They did not know what to
do. When they came out they were
sure that they would not have any
unemployment. Therefore they found
ifn those Universities the germs of
revolution, They gave a warning that
there would be a revolution in the
country. Today our young men coming
out of the colleges are having the same
sense of frustration. T want to ask the
Planning Commission: Are you having
the sense of urgency that this problem
requires? Your ideas of full emnloy-
ment are really vague. Of course there
are references in the Planning Com-
mission but no definite nlan is placed
hefore the country. The Planning
Minister may refer me to the com-
munity project. The community vro-
{ect is of course there and about 50 or
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60 village cemtres may be opened. But
I want to bring this idea home to the
Government that if they take here and
there a few villages or some industries
here and there, that will not solve the
problem of unemployment. It cun only
be solved by full employment of the
people. Every village must be organised
and planning must be based on
sound lines, We agreed at one time
that in our villages there must be
village panchayats and these pancha-
yats must take the initiative in plan-
ning their resources, their production
and even their distribution. Are we
having such a plan throughout India or
are we limiting it to a few centres only?
If you are doing that you are having
a programme of wait and see and by
the time your community projects
embrace the whole of India, the people
will suffer from frustration and so
much of our human resources will go
waste. Therefore, the problem of
utilising every resource in the country
and especially the human resources
must be tackled with more earnestness
and in that also 1 find the Planning
Commission’s Report is not satisfactory
and it has failed.

Now I come to the last poin.. When
we think of directing these resources
to the objectives in view we are think-
ing in terms of the machinery that we
must have for executing our plans. In
the private sector as well as the public
sector the Government have some
machineries in View. 1 do not want to
go to the public sector because that
point has been debated at length here,
but I want to point out that in the
private sector even though they have
no definite plans, the machinery they
contemplate for initiating or executing
such plans as they have in view is
really defective. They are thinking of
the old bureaucratic machinery. They
have nothing more to offer, They want
the people to be enthused. They want
to mobilise popular enthusiasm and put
it to the purpose of exccuting our plans
and for that the old bureaucratic
machinery is the only thing that the
planners of India can conceive. Now
in this community project which really
is a decentralised project there must
be proper machinery to execute the
plan which the Government have in
view. They are thinking of the Collec-
tors as the main executive machinery.
I shall read what they say in this
connection :

“Reorganisation of the machinery
of administration into rural
development machinery will take
titie. In the district important
dities will rest on the Collector
who will have to co-ordinate all the
development departments.”
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Further they say:

*“It is needless to emphasise the
rale of the Collector in this
organisation. Results will cepend
on the extent to which he takes
interest in and accepts the respon-
sibility of the programme.”

The Collector is a heavily worked
officer. .As we know, he is in charge
of law and order and most of the
administrative work of the Govern-
ment. All those functions still remain.
Today he is in charge—and often the
President—of four or flve or even ten
or flfteen committees. He is the
President o! Prohibition Committee.
He is the President of the Well Digging
Committee. He is the President of
Welfare Committees and what not. I
do not want to enumerate all these
committees. And this man today has
to look after the rural development
schemes, He has ®also to receive
Ministers and arrange all their tours.
I am asking: Is he a super mun to
execute all these plans? Ige must be
a super man to do so. We do not want
such supermen. You are placing on
this officer many additional responsi-
bilities. He will not be able to give
the necessary attention and time to our
planning. Again you have an Advisory
Committee consisting of the Secretaries
of the Central Departments. I have no
quarrel with these Secretaries. They
are good men and true. But where is
the time, where is the knowledge and
where is the heart and the mind in
them to apply their whole time to the
task of developing these community
projects? Why do you burden these
people who are already over-burdened?
You will not be able to progress even
one inch in that way and your Plan
will ultimately fail. It is true the
Planning Commission has devoted con-
siderable thought to the preparation of
the scheme. They say they have
devoted considerable thought to the
technique of working out and present-
ing a Plan appropriate to the conditions
of India. I am sorry that much of this
thought has bheen a waste. It has not
been directed through the proper
channel. it has not been directed
towards the creation of the necessary
conditions that will really give this
country that kind of economic and
social order which we all desire and
which we dreamed of when we were
fighting for freedom in this country.
Therefore., 1 say in unequivocal terms
that in the formulation of their obijec-
tive, as well ag in having plans amd
programmes which will mobilise the
entire resources of the country and in
devising a machinery capable of
executing these programmes with the
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wholehearted support of the people the
Planning Commission has failed.

Shrimati Maydeo (Poona South):
Sir, 1 thank you for the opportunity
given to me of congratulaiing the hon.
Minister for Planning for undertaking
the tremendous task of helping our
village folk through these community
projects. When we come across the
public at iarge we fina illiteracy,
poverty, lack of self-respect and self-
confidence prevalent, and I feel that
some such ellective and strong
measurc is necessary to fight these
evils. There are going to be 55 pro-
jects all over the country and nearly
72 small units will be started soon.
The community project plan was pre-
pared by Shri S. K. Dey who had very
successfully carried out the experi-
ment at the township of Nilokheri.
This year the Central Government will
allot Rs. three crqges as subsidy and
‘grant Rs. six crores as loans and the
Stales on their part will spend some-
thing like gne-fourth of the expendi-
ture on tHRese projects. The basic
principles which will be followed in
these community projects wili be as
follows. Agriculture will be attended
to first and intensive agriculture and
improved agriculture will be taken up
in the very beginning. Then c¢om-
munications, cducation, heaith. train-
ing. cmployment, housing and social
welfare will be the other items which
will be taken up. It is also said:

“The plan is based on certain
experiences,  As these grow, there
would perforce be amendments.....

This Draft Outline is being
irsued to serve as an interim
document for referenca (ill such
time as a precisely worked out
programme can be formulated
based on the pooled experiences of
the various States i India...... "

That means that this Plan may
undergo a little change after experi-
ence obtained this year when all the
community projects will be in full
progress. But here I would like to
suggest one or two things. In Bombayv
we have already gone ahead with
similar work and we have started
abaut 27 Sarvodaye centres all over
the State which have been working
for the last three years. I am glad to
say that I have the opportunity of
running one Sarvodaya centre in
Poona District for the last two and a
halt years. The name herc is “Sarvo-
daya” and not “Community Project”,
so the basic principles followed are a
little different. I would suggest thnt

some changes should be made in the.

community projects towards this end.
The basic principles followed in the
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Sarvodaya centres are; Equal oppor-
tunity to ail, no exploitation based on
wealth, caste or religion, the most
oppressed to be attended tc and cared
for first, character building, inculcat-
ing the co-operative spirit, removal of
untouchakbility, cconomic uplift, better
{grming, better  cattie breeding,
pnultry. education, health, cottuge
industries in kecping with the natural
resources ol the areu, impressing upon
the villagers the importance of a daily
bath and the use of latrines, preserva-
tion of manure, and abolition of
scavenging as a profession. We try to
work on these lines and 1 must tell
the House that I have in my centre
succeeded to a great extent in all these
directions, But these community pro-
jects will be tackled by all the depart-
ments and only officials will go to the
people to carry out the work of pro-
viding roads, hospitals, schools, wells
etc. so that I am afraid whether we
will succeed in these projects as we
wish to. The experiment at Nilokheri
succeeded Dbecause the people there
were displaced persons who had come
to a new part of the ccuntry, people
who had come without any social cus-
toms, without any ancient traditions,
without any religious beliefs. They
had left everything behind in Pakistan
and were here with an open mind pre-
pared to accept anything whick would
give them peace and happiness and
a piuce to live in. But as regards our
villoges it is quile a ditlerent position.
We have to fight all their beliefs and
traditicns and social customs which
stand in the way of progress. Govern-
ment by itself, with the aid of officials,
cannot -tackle the problem of these
community projects. It is essential
that an equal number of social
workers should also be enlisted to go
{rom house to house enquiring into
the diflicultics, wants and misfortunes
of these poor people and try to solve
those problems. The most oppressed
should be the first to be attended to
because while those who are in greater
numbers can take care of themselves,
those in a minority cannot do so and
Government should ook to them first.

It is described in the community
project scheme that it will take
three months for conception, that is
for intensive survey work, six
months  for initiation, that is
for housing the staff, cstablishing
roads, cte., and eightecn months for
operation which will be carried out at
top spced. But il the people arc not
going 1o co-operate how are we to pro-
gress? 1 understand that all the
States have chosen their areas and
that the work will start within two or
threce months. But I dc¢ not know
whether the people in those areas
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understand what these community
projects are going to be or how the
people are going to be helped, or what
their position is going to be after three
Yyears. Unless they are convinceq that
it is for their good, that there will be
no favouritism, ne 1ed-tapism and no
loss of time, they will not readily come
forward lo co-operate 1 therefore
want to make a suggestion. Even
‘though the community project arcas
have been chosen this year, as somce
more projects are going to be started
next year we can follow another
method in choosing the areas for the
future community projects. What we
should do first is that we should
approach the villagers and organise
meetings. We can take the publicity
vans with documentary fillms where
people. can collect in large numbers
and show them what we are going to
achieve through these community pro-
Jects. Then they will understand the
whole scheme and co-operate with us
and agree to give their labour free or
at half the remuncration. We can
select such arcas where we are likely
to get the maximum co-operation from
the people. Then and then only I
think, we can succeed in three years.
Otherwise what will happen is that the
allotment for buildings for the staff,
hospitals. tractors, jeeps, etc., will be
spent away and the allotment under
roads, wells, adult education, etc.,
would lapse. So, the first thing that
we must ensure is the co-operation of
the pcople.

The Plan  envisages Government
spending only one-third of the expendi-
ture: for the other two-thirds they
expect to get free labour from the
people. The villagers are poor already;
they do not get enough for their daily
bread. If we ask them to work free,
though it may be for their own gcod,
they may not willingly agree to it.
When we sec their pitiable condition,
it would be injusticc on our part to
expect them to give us free labour.

What I feel is that our approach to
the project should be rather different.
The scheme is very nice and if it is
approached on proper lines we can

work wonders. I can say from my-

own experience that I have achieved
progress in removing untouchability,
building character, inculcating co-
operative spirit and bringing about
economic upliftment and 1 have been
able to succced to raise their economic
level not through Government money
or by confiscating money from the
rich and dis*ributing them to the poor.
I have helped them to produce wealth
from nature, natural resources, and
I have been able to distribute Rs. 6,000
in fourteen villages within the last
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two years; and Rs. 700 was the profit
of their co-operative society. Many
a time I feel like asking my grwnds
on the right:.Is there no mid-way
between capitalism  and  correetive
labour? Can we not aspire high and
say that we are not going to make .all
only workers but we are going
to make them civilians who will
labour for themselves at will and
intenusely and honestly and at the
same lime they will also enjoy the
beauties and art of nature which God
has given us. Let us not make the
inhabitants of India mere workers like
animals who have eyes, but cannot
see for themselves; who have ears,
but cannot listen for themselves and
who have mouths but cannot speak for
themselves.

Shri Khardekar (Kolhapur cum
Satara): The general remark that I
intend to make about this Five Year
Plan is that it is as unbalanced as the
speech of the Minister concerned. We
arc u very mreat nation, a nation cf
ages ond sages, a nation which proudly
claims to have superior spiritual
values and I was looking forward with
very great expectations to this Plan.
1 thought there would be in it some-
thing to enthuse us. Now, there is
a lot here that may give us, probably,
possibility of food. It has certainly a
materialistic basis.

11 AMm.

Man does not live by bread alone
and I thought in this Plan we would
have something for the mind as well
and the head. But both these things
seem to be missing. As far as educa-
tion is concerned. in the annual
Budget we have only about one per
cent. of the total income. We saw the
other day how the Minister for Educa-
tion was complaining, and na‘urally
so, I thought that at least in the Five
Year Plan education would get a
proper share, but, unfortunately that
is not so. What I feel like saying is
that this Plan lacks values; it has no
sense of proportion and it has not
been able to fix up priorities in due
order.

I ‘'went very carefully through the
whole thick volume and I missed to
see any specific provision made for
art. Only there is a scrappy short
paragraph on page 222. I was look-
ing for some provision for art, that
every district will have a small art
centre where arts like painting, music,
sculpture, etc., would be taught and
where literature would be encouraged.
But I was very-disappointed to find
there was nothing of the sort. Some
might say that this Plan is jnainly
concerned with economics ‘there
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is a good deal of the science of
economics here. I know that science
is very necessary. Art without science
is poverty; but science without art is
barbarism.

The other day a senior hon. Member
from the other side of the House said
that this side indulges too much in
poetry and literature. Well, 1 am
tempted to quote Anatole France.
There are two distinguishing features
in whicht man differs from animals and
those two features are literature and
lyingg. We have literature on this
side; I do not know whether the other
quality is on the other side. In the
Ministry of Education’s report at
page 15 there is an important sentence:

“The various State Govern-
ments are going ahead with the
programme of opening more
primary and secondary schools.
particularly in the rural areas.”

Now, if I may give facts and figures
and quote chapter and verse, I can
say that this word “more” here means
“less”. From my particular district
1 am prepared to prove this. I thought
there would be  provision for
theatres—national theatres. But I am
shocked to find that the only theatre
in Maharashtra which was at Kolha-
pur for plays and dramas is being
sold out by Government-—there is so
much of poverty, financial as well as
artistic.

Then I was looking forward most
anxiously to find a net-work of
libraries in the whole country. Educa-
tion is given so little, "that it is
impossible to have anything of the
sort. We are spending a lot on
primary education. But 90 per cent.
of it would be a waste unless you are
able to provide certain meagre
libraries in the villages and have some
refresher courses. But there is nothing
of the sort.

Again let me quote Plato. He said
a house that has a library in it has
a soul. Unfortunately, not only in
houses, but even in towns we have
got no library and I do not know
whether even this imperial city, this
capital, has a library worth mention-
ing. This sovereign body, this Parlia-
ment has a library, but if one were
to talk about its soul, it is a very
emaciated soul. If you want ten
books, you should consider yourself
lucky if you get one out of ten.

As for museums, there are so few,
and I do not know whether Delhi can
boast of a museum unless of course
we ourselves constitute something of
& museum.
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Then, let me come to an important
point. As advised by you, Sir, I am
going to be very scrious and I want
hon. Members to listen to me carefully.
Education is so neglected.........

Mr. Deputy-Speaker: lon., Members
Jmay avoid any reTerence of this kind

. to the Parliament.

Shri Khardekar: I am sorry, Sir.
Education is very much neglected.
The report here speaks of democratic
planning. Democracy is an adventure
and if education, which is the basis
and the foundation of democracy is
not given the nccessary and proper
share of importance, 1 think our
democracy is going to be without its
foundations. We have democracy
only in name. It is not in substance.
And if we have a dictatorship, it is
weak and vacillating. So, neither
here nor there is unfortunately our
position. As regards education there
are two important things, namely the
gpread of education and the quality
of education. And I was glad to find
Prof. Agarwal referring to the second
point. There is literacy varying from
fifteen to twenty per cent. in our
country. But as regards literacy
itself, a man merely being able to put
his signature to a document is not
worth anything. And I may here
refer to the sad and heart-breaking
spectacle we witnessed on the first
few days when certain Members could
not even read the oath or affirmation
and one gentleman was not able even
to sign the Register. I mean, we who
are educated ought to feel ashamed of
this. If we had gone the right way
and done our duty to the nation I do
not think this would have been there.
Where 85 per cent. of the people or so
are in the habit of putting their
thumb impressions to documents, rule
of the thumb is idevitable. And
democracy without education, as Will
Durante said, is hypocrisy without
limitation. Lincoln’s definition of
democracy—that is, Government of
the people, by the people, for the
people—was heard by one Frenchman
who said: “Yes. Government of the
cattle, by the cattle, for the cattle”.
Now, it is not Government by the
cattle, because those who rule are
educated. Bul unless those who are
ruled are properly educated we cannot
have democracy at all. And my
solution here to the Leader of the
House and all Members is that they
should go out and inspire young men.
Because, even if {ou give a thousand
crores of rupees for education, in the
next five or ten yecars all of us will
not be educated. But if every one of
those who are educated were to
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educate thirty or forty it will be
possibie to solve the question. I am
talking’ from experience. If all the
Members of the House were to do hslf
the work I have done in this respect
there would be no uneducated person
in the whole of India. During six
years I have been responsible in start-
ing as many as nine High Schools, one
Night School, a College and more than
a hundred Primary Schools. If even
a part of it were done by hon. Mem-
bers I think the problem would be
solved.

Then I come to the most important
question. Right from the President
down to the most ordinary person in
the street every one, since we have
attained Swaraj, has been criticizing
our system of education. Now, educa-
tion is a means to an end. The former
rulers gave us education in a certain

manner for a certain purpose, namely
to turn us into clerks and subordinate
officers and so on. Now we want
education for democracy in order that
democracy should have a proper
mcaning and coniext. And in the five
or ten minutes—whatever time I may
be allowed—I would begin with the
very intclligent and proper remark
passed by Dr. Jaisoorya the other day.
Ile said the tragedy of the Indian
mind is that it cannot think independ-
ently. And here I may quote Aldous
Huxley who said: ‘the best teacher is
he who teaches the lcast’, and in my
opinion Socrates was the best teacher.
e was like a midwife: he brought
out the best ih man. We, teachers
should not think that the minds and
heads of students are empty boxes to
be filled in with knowledge and
information. The rule has been: Cram
it in, cram it in; what are boys made
for, what are the teachers paid for?
But we have to change it. Those who
do not think independently are really
slaves. Thinking for oneself and
boldly is most important.

Here I would. \hke to give one
experience of miné®* When I went to
Cambridge after finishing my LL.B.
and other examinations here, I was
called by my Principal on the first day
and he asked me a very pertinent
question: ‘Mr. so-and-so, how many
lectures are you going to do per
week?' Wanting to appear good, I
said: “three to four per day” which
would come to fifteen or eighteen per
week. He was very serious. He was
rather  astonished and he asked:
“Young man, don't you want to do
any reading or thinking for yourself?”
The good students do not attend more
than three or four in a week, and men
like Bertrand Russell never attended
any. But we have been in the habit
of attending lectures. Even you, Sir,

94 PSD.
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were very angry with many of us who
were in the lobby. Attendance is so
very important in this country. It
may be in a college or in a school.
We are so much under the iron hand
of discipline.

I was talking about the basis of
democracy and the sort of education
we must have. Here I will mention
another experience of mine. At the
time of my leaving Cambridge my
Principal called me once again. 1
thought probably because 1 had
carried out his advice with a venge-
ance he was going to pull me up.
But he was very glad to receive me
he offered me some tea and said:
“King thinks highly of you.” I was
puzzled. I did not know who this
king was. The only king I knew was
cur Emperor. Then he asked: ‘“Don't
you know King? King is our grounds-
man”—that is the man who looks
after the tennis court and prepares the
cricket pitch. King was an institution
in Cambridge, not because of his
education but because he was a man
who had independent and honest
opinions to offer about every under-
graduate that went there. and the
Principal consulted his views with
regard to the conduct of the under-
graduate. Here is the basis of
democracy. The essence of democracy
lies in raising the standard and in
making even the most ordinary person
feel that he is as important as any-
body else.

By way of contrast let me come to
my experience in Delhi. I was a
Member of the Constituent Assembly
for two or three months. There 1 was
really disappointed to find that in
respect of every question that came
up the first and the last argument
would be: “Gandhiji has said such and
such a thing” 1 am second to none
in my respect and reverence for
Gandhiji. But infallibility is eonly in
the nature of the gods; it is human
to err. Gandhiji's idea of truth was
that the individual should try and find
out truth by trial and error. And
Gandhiji, the great man that he was.
several times admitted that he had
committed blunders. even ‘Himalayan’
blunders. As Aristotle said: “Plato is
dear to me, but truth is dearer”, unless
we have that attitude and thidk for
ourselves there is no salvation for this
country.

I can give a number of other
examples. After I made two or threc
speeches. probably one or two shock-
ing speeches. one very great leader
who took some interest in me said:
“Please come and see me some {ime”.
I went to him. There he was being
surrounded by a number of people.
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It was natural. A great man is
naturally busy. But a person in the
waiting room asked me: “Why have
you come?” I imagined that probably
he thought I was not welcome. But
that was not the case. He asked:
‘Why have you come?’. I said, so and
s0 has been kind enough to invite me.
He said: ‘No, he is very busy; just go
in and take darshan’. I felt as it I
had been hit by a bullet. Immediately
I muttered something in my mother
tongue. When your passions are
roused and when you want to express
something,
your mother tongue. How this
darshan business has come about, it
is of vital importance to know. Sages
and saints everywhere in the world
have received respect and people go
and take their darshan. When it was
the case of Gandhiji, I could under-
stand that because he was a mixture
of a saint and a politician. But, when
those around a political leader expect-
ed that others should go, bow down
and take darshan, I was shocked. I
shall explain how this darshan busi-
ness has come about in a minute. You
have to look at the political history of
India. Gandhiji came on the scene.
Gandhiji was both a.........

Mr. Deputy-Speaker: Does that form
part of Planning?

Shri Khardekar: For the sort of
education that we must have in free
India, it is necessary.........

Mr. Deputy-Speaker: I want to call
one more hon, Member to speak. The
lt1‘on. Member has already taken more
ime.

Shri Khardekar: May I finish this
point,  Sir? Gandhiji approached
politics through religion. Some may
not like the ralsing of the question of
means and ends. Because Gandhiji
knew the people of India. he could
achieve miraculous resulls. What
other political leaders could not do
in a period of 30 or 40 years, Gandhiji
could achieve within a short time
because he knew the relicious wminds
of the Indian people. Though this
religio-political strategy worked
wonders within a short time, it has
left a very bad legacy for us. We
have got to get rid of it. If this is
continued. the priest and king com-
bination in a political leader, as we
see, people will go and take darshan
and then will go and vote as desired
by certain great leaders. Unless man
develops self-respect, and is able to
think for himself. unless the common
man is able to feel that he can rise
to the stature of the highest person in
the State. democracy is in peril

you express yourself in-
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Therefore, we should see that man is
able to think for himseli and that he
is not really crushed by circumstances.
The education that we give in free
India should enable man to have a
free and open mind.

I will just quote four lines from -
Tagore and I hope you will allow me
1o do that.

Mr. Deputy-Speaker: Order, order.
The hon. Member has exceeded his
time.

Shri Khardekar: I

shall just quote
and finish. :

Mr. Deputy-Speaker: The hon. Mem-
ber has been digressing into other
things.

Shri Syamnandan Sahaya: Sir. when
the hon. Minister for Planning began
his long discourse yesterday with a
glass full of hazy substance on one
side and another probably of aqua
pura on the other, I thought he will
enlighten us on the intricacies of
planning. But. to my disappointment,
he entered into a long apologia for
the administrators of the River Valley
projects. When he did so, I was
reminded of a very well established
legal maxim which lays down that it
is not merely enough for a Judge to’
lay down good law or to impart justice
fairly and evenly, but it is also neces-
sary for him to create the impression
and the confidence among the people
that justice was being imparted fairly
and evenly. It is even more true of
the Executive than it is of the judi-
ciary. It is not merely enough for a
Minister or a Member of the Govern-

ment to satisfy himself that the
administration was being run on
correct and efficient lines, and that

there were no dents or black spots;
but it is even more necessary for him
to create the impression in the mind
of the public that the administration
was really being well run. I would,
however, not in any spirit of criticism,
but by way of information to the hon.
Minister, like to tell him that that
impression and confidenre is wanting
in the public with regard to many of
the {)rojects undertken by the Govern-
ment.

The hon. Minister mentioned about
his inability to find he-buffaloes and
she-buffaloes on the files. If he had
only tried to go beyond the tips of
his files, he would have easily noticed
a number of red-eyed bufTaloes and
other types of animals roaming about
in the wilds of these different pro-
jects, untied by the red tapcs of his
files, and doing immense injury to the
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crop of reputation that the Govern-
ment had, at great cost, and at great
labour, raised for themselves through
these projects. This, Sir, is so far as
the hydro-electric projects or other
nrojects are concerned.

Coming to planning, I would like
to say at the very outset that it has
given a great deal of satisfaction that
the Government are thinking seriously
and attaching such great importance
to planning. That is as it should be.
1 would like to assure the hon.
Minister that in this effort at planning,
he has universal sympathy and that
if here we ventured to say a few
things or to point out some difficulties,
it was with the sole desire of seeing
to it that the plans did not founder
on any rocks that may hereafter
appear on the surface. Trying to
discuss this Five Year Plan in a com-
pressed period of 15 minutes is a task
which, if well performed, should be
classified as the eight wonder of the
word. But, I shall make an attempt
because nothing is lost by that. By
way of a suggestion, I may even now
point out to the Government that in
their own interest, they should devote
longer time in this Parliament in
securing the suggestions and views of
the Members of this House
because that is the only way of find-
ing out public reaction to the plans.
They should provide at least a week’s
time for this debate if not more. How-
ever, that is for the Government to
decide. .

When, however, I read the flnancial
side of the Plan, I ,was reminded of
the story of a milkman who was
carrying a pot of curd on his head to
the market place,

Shri B. Das: Milkman or milkmaid?

Shri Syamnandan Sahaya: Milkman.
When going to the market place,
he started planning in his mind. He
thought that with the price of the
curd, he would buy a few goats and
after selling the kids, he would buy
a horse. Then, he tried to ride this
phantom horse. When he made an
attempt to do so, the curd was out
on the street. and the pot had dis-
appeared in pieces. I feel that in the
matter of the financial provisions, and
the resources which the Planning
Commission have thought desirable to
rely upon, there are big dents and
gaps and it is time even now for them
to consider how to get over those
difficulties. Many a good plan has
foundered on the rock of finance.

Shri B. Das: Wait and see the final
result.
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Shri Syamnandan Sahaya: By that
time, neither you nor I will be here.

The first point that I have to submit
withh regard to planning is that an
attempt has been made to compress
Iv:'vlithin a period of five years the entire

an.

I agree with the previous speaker
that this Plan should have reslly
opened an avenue for another Plan,
and perhaps yet another, This one
should be dovetailed—I think he used
that word—with another Plan. The
effect of this has been that too much
has been compressed in a small period
of five years and even when doing so,
it has not been visualised how it is
going to affect the future plans,

As we know there have been
attempts at planning in the pnast. The
old British Government had what they
called the Post-war Reconstruction
Plan. Then we had the Bombay Plan,
a non-nfficial effort. Then the Colombo
Plan. Then, of course, the big
reports of sub-committees of the
National Planning Committee presided
over by Pandit Nehru. And now we
have got this Five Year Plan. Plan-
ning let me say involves sweat and
tears, and it is not very easy to
accomplish it either, particularly in
the conditions in which we are placed
at present. It would not therefore be
a very easy affair nor would it be
right to consolidate at one place many
things that may be already in exist-
ence, and then to call it a plan, or a
planned scheme.

When we scrutinise the figures of
the finances available, we flnd that it
has been provided that the Govern-
ment of India out of the surplus of
their revenue account, will be able to
provide Rs. 130 Crores in a period of
five years, basing this figure on the
surplus that they had of about Rs. 26
Crores in the last year’s Budget. Sir,
I shall give the figures, and I will also
state my reactions to them. Now, I
know the Government of India s
lucky this year and they have been
able to get a good deal of money from
foreign trade, and they may perhaps
be able to find the surplus. But I will
certainly ask the hon. Finance Minister
and the hon. Minister for Planning
whether it would be right to base
the completion of a plan on a fluctuat-
ing surplus of about 20 or 25 crores
of rupees in the central Budget.
Apart from the orthodox view held
that capital expenditure should not be
met from revenue account,—I do not
say there is any heresay about it, but
I certainly say that no taxpayer
would be willing to encourage Govern-
ment to start incurring capital
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expenditure out of its revenue income.
I have not got the time to detail the
reasons, but they are obvious. I there-
fore feel that it was not right of them
to do so—of course, it appears to have
materialised this year; how far it will
be so in the future, it is difficult for
us to say.

Then there are other items like
reserves normally set apart in the
revenue account for different develop-
ment works. This looks like putting
old wine in a new bottle. Provisions
were made in the Budget, both Central
and Provincial, for a certain amount
of develooment expenditure. What
the Planning Commission has done is,
they have incorporated it in their Plan
and accepted the financial resources
available for that as a part of the
financial resources _of the Plan. In
many cases, in fact in most cases, the
plans must have been undertaken.
Thercfore, if the Planning Commission
want to change it, they will have to
find fresh sources of revenue. If they
want to continue the plans that have
been taken wup, well, it is only
enumerating, or consolidating in one
place what is already in existence, and
I submit that perhaps most of them
came into existence without any
planning.

Then there is another sum available
viz., the resources for railway deve-
lopment, Here again, I submit that the
development schemes, perhaps, must
have been there in the past. There is
nothing particular which the Planning
Commission has done about it, but
they have taken advantage of the
Rs. 30 crores available for this pur-
pose.

Coming to the States, the position
appears to be even more difficult. The
financial resources to be raised out of
the revenues of the States is a sum
of Rs. 81 crores in the period of flve
years. In fact from some statements
and figures published by the Reserve
Bank we find that both in the years
1950-51 and 1951-52, the totality of the
States taken together in Part A and
Part B, had a deflcit—in 1950-51 of
about Rs. six crores, and in 1951-52
of about Rs. twelve crores. In this
view of the matter, I think it will be
glﬂ’igult to forecast any surplus on this

ead.

Then, here again, we find from the
States’ resources amounts normally set
apart in the revenue account for
schemes of expansion on social ser-
vices—and I have nothing more to add
about it except what I have stated
above. Most of these plans are already
in existence, and it looks like putting
old wine in a new bottle.
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Then, it is also provided that Pro-
vinces will be able to raise long-term
loans. I think the Finance Minister
ought to be in a better position to say
whether the Provinces generally are
in a position tc raise these loans. What
was, may I ask the reaction to the
loans already floated by the provincial

. Governments, and if the Government

and the Planning Commission are of
the opinion that there are not large
prospects with regard to these loans,
then I submit the provision is not pro-
per. But even allowing for all these
provisions, and accepting that many of
them or most of them will materialise,
we find still there is a deflcit of Rs. 372
crores becausc these flgures only
account' for Rs. 1,121 crores. Out of
this, it has been suggested in the
report, a part may be made up from
the loans—food loans from America
as they are called—or from some
assistance from Canada and Australia
according to previous arrangement.
But even then we are left with a deflcit
of about Rs. 290 crores, and the Com-
mission makes no concrete proposal
with regard to this except saying that
perhaps something will happen and
that this Rs. 290 crores, will also be-
come available, We are not in a posi-
tion of knowing clearly as to how this
Rs. 290 crores is likely to be raised.
That is only in regard to the first part of
the Plan which is going to cost Rs, 1,493
crores. In the second part it is another
Rs. 300 crores for which so far we have
not had any details. In fact, if we read
the report of the Planning Commission
at page 49, we will find wnat it has been
stated that:

‘“(a) the Cential Government
will try to maintain a surplus of
Rs. 26 crores per annum in its
revenue account, f.e., at the level
of the Budget for 1951-52;

(b) additional resources of the
order of Rs. 213 crores will become
available to the States over the five
years through higher income from
land estate duties, wider coverage
and better administration of sales
tax, betterment lecvies and water
rates etc......... »

In this connection, I would like to
point out 1o Government that they
are probably calculating a little too
much. My own view is that the slump
has deflnitely set in whether the
Government of India accepts it or not,
and therefore any increase in taxes
like the Sales Tax is a very doubtful
proposition, With vegard to the other
items like Estate duties, that, Sir, no
one knows better than you, is still in
an embryonic stage, and we do not
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know how far and when we shall suc-
ceed in it. It is also apprehended that
certain States might lose heavily on
other items. I shall not detail them
here, mnstly because I have not the
time, but I feel that these resources
might not become as fruitful as they
have been shown in the report. I will
take a minute more. Wg may now
look at the target of achievements for
all this expenditure—let us take only
one item, agriculture, on which natu-
rally a great decal of stress has been
laid, and rightly too. What do we
propose to have? At the end of 1956,
we will have an increase of 7-2
million tons of focdgrains. It works
out to about 13:67 oz. per adult, per
day which is the present level of our
food position, and let us see whether
it will be sufficient to wipe off even
our deficit. Let us scrutinize whether
it will be possible to do so, and
whether even this is a feasible pro-
position. The increase in food pro-
duction as envisaged in the Plan-
ning Commission’s report is that @n
Bihar it will be about 84 per cent., in
Travancore-Cochin 54 per cent. and
in P.EPS.U. about 46 per cent. I
come from Bihar, and I know what
is happening to our river valley pro-
jects there. I believe the Kosi pro-
ject is still very much in the womb
of futurity, the Gandhak valley pro-
ject has not even been considered or
taken up. We do not k.no_w what
portion of Bihar will be irrigated by
the Damodar Valley project. I do
not understand thercfore why and
how the Government and the Plan-
ning Commission have come to the
conclusion that the. increase in the
food crops of Bihar will be to ghe extent
of 84 per cent. (Interruption). Re-
garding tube wells, I do not know
what has happened. I would very
much like the Government to con-
sider what the position of the tube
wells there is, because the Govern-
ment of Bihar undertook them at the
suggestion of the Government of
India. I feel very doubtful as to
what would happen about this part
of the Planning Commission’s Report.
The question may be asked as to what
are we to do, we have got no capital
availaple here and if we do not take
anything from the revenues for capi-
tal expenditure, is it suggested that
one should plan without these? Plan-
ning always is a balanced proposition.
There is no plan where every part
will be remunerative. It is for the
planners to see that they so arrange
the planning that a portion of the
plan which would give a good return
[s also planned side by sxc_le with
such portions as do not yield any
income, No doubt, on the income side
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also, there are certain items which
may not give immediate returns, but
will give only long-term returns. To
my great surprise, I find that no men-
‘tion has been made in this Plan with
regard to those items which are like-
ly to give immediate returns, and if
we do not reconsider the matter, I
;hltnk there will be difficulty in the
uture,

In this connection I would like to
draw the attention of the hon. men;-
bers of the Planning Commission and
the Government of India to the posi-
txox; t}:ey have allotted to industries.
It is industry which can give them
comparatively quicker returns and
Qettgr returns, with which they may
fill in the financial gaps in the other
bortions of the plan.

I would only take a minute more, as
I do not want to encroach upon the
time of the hon, Minister who has to
glve a reply to the points that have
been raised, but I would only suggest
that as this is only a draft plan, it is
time that the hon. Minister and the
Planning Commission gave a good deal
of thought to these matters, and gave
another opportunity to this House to
discuss the Plan so that the Govern-
ment may have before them the views -
of Members of this H®use and they
may know fully what the Members -
think about the Plan and the report.

Shri Nanda: In approaching this
question of making a reply to the
dct?ate, I am conscious of several limi-
tations, the first one being that I have
listed about 55 points, and I have hardly
even half the 55 minutes at my dis-
posal to reply to them. The other
limitation is that the draft Plan is in
the hands of hon. Members, and the
various observations that have been
made relate to the draft outline. This
report was produced in July last year,
and the knowledge of the hon. Members
is restricted to the content of this
volume, whereas in the course of these
few months, the Planning Commission
has proceeded with the further con-
sideration of the various policies and
programmes connected with the Plan.
The Commission had the benefit of the
views of a large number of individuals
and associations or bodiecs, and have
given a great deal of thought to their
reactions and came to certain conclu-
sions which do affect the contents of the
Plan, as it would emerge finally. Apart
from that, the changed conditions and
circumstances also have their own
influence, and these have to be taken
into account in the final Plan. Planning
is a continuous process and even with
this final Plan, there will not be an end
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to modifications. During the few
months that followed the publication’of
the draft Five Year Plan, a great deal
of thought has been given to various
policies and basic questions, I am
aware of the fact that substantial
changes are going to be introduced. So,
I am placed in a peculiar difficulty that
since this draft has not been finalised
at the moment, I cannot anticipate all
those variations that might occur, and
therefore I have to deal only with the
points as they affect the draft Plan. I
shall try to compress my observations
in the very few minutes that have been
allotted to me.

The hon. Member who spoke first
about the quality of the Plan and the
methods to be employed said that we
have not done enough to assess and
evaluate the benefits of the Plan and
its impact on various sectors of
economy of various sections of the
community. This I think is a criticism
which if taken absolutely, may be con-
sidered fair., But in the conditions in
which we are placed, we could not
afford to display some kind of statistics
based on guess work, and simply try
to present something which might have
an attractive k about it. Therefore,
we have restricted ourselves so far as
the statistical side of the Plan is con-
cerned, to whatever reliable data was
available to us. I am not content with
the data as they are. Various steps are
being taken to improve the statistical
basis of the Plan and I believe, in the
final Plan, hon. Members will notice
that an attempt has been made to
indicate in statistical terms, the conse-
quences of the Plan more than has
been done in the draft.

There was also another criticism
about the Plan on the ground that it
was not a balanced Plan. If every
section of this House, had the same
kind of criticism to make, if all the
standpoints of all the hon, Members
were the same with regard to this lack
of balanze, then certainly it would be
a serious thing. What lack of balance
means is that some things are given
proportionately more attention than
others. It appears that different sec-
tions have got very diffetent views on
what the Plan is lacking in or on what
the Plan is containing in excess. Some
hon. Members have said, that we have
not given enough attention to industry.
Others are of the view that we should
have given more attention to food. and
there was an hon. Member who
thought that we had not given enough
tar education. So perhaps it comes to
this: it is not a question of balance,
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it is not a question of proportion, it is
a question of the size of the Plan. And
that is a very pertinent question
regarding which we have tried to give
answers and in this connection I
propose to deal a little with the com-
ments on the financial resources.
though I would leave the financial
aspect to more competent hands to be

, dealt with later on.

The question is that the size of the
Plan depends upon a certain assess-
ment both of financial resources and
also of availability in various other
directions and also of the level" at
which our administrative capacity
star}ds today—capacity to deal with
various programmes in an efllcient
manner. Regarding the quality of
planning, one point was raised by an
hon, Member regarding industries. His
point was, in the first instance, that we
had not paid enough attention to indus-
tries and on that account we were
possibly retarding the development of

the country. I may immediately
answer that point. We are aware of
the fact that the Plan under the public
sector has not made a very large provi-
sion for industries. But it must be
borne in mind that it is what is known
as a mixed economy which is now
being established in this country. The
progress of industry in the country is
for the time being left to the private
sector and all that the private sector is
capable of doing—we have some kind
of assessment of that—also must be
considered; it does not figure in the
size of the Plan, in the amount that is
there either for the first part or for the
second part: It was also said that
regarding the private sector, our Plan
was really no Plan, we took the pro-
jects of the private sector as they
were and just included them in the
Plan. The extent to which precise
planning is possible for the private
sector cannot be of the same order as
it is in the case of the public scctor
where the State has complete control.
But I must inform hon, Members that
we are not so helpless even regarding
the private sector. As a matter of fact,
the projects, the various schemes of
the private sector, have been discussed
at very great length in the Planning
Commission with the representatives
of industry in each branch and the
plans which emerged, the programmes
which are being settled, are a rcsult of
those discussions. And those discus-
sions aimed at bringing those projects
into line with the general objectives of
the Plan so that in spite of the hana-
cap that the progress of the private



3099 General Budget—

sector cannot be entirely pre-determin-
ed in the same manner, still there is a
very good amount of planning intro-
duced and in the private sector also.

_ There was a question that our objec-

tives were not adequate and that they
were not being implemented with
vigour and in an adequate manner.
Our objectives are very clear. We
want to raise the standard of living of
the people. It is a poverty-ridden
country; large numbers of people have
not enough of the very elementary
things of life—of food, of clothing and
of shelter. Therefore, we aim at
increased production, specially in those
lines. We also aim at extending oppor-
tunities for employtnent as much as
possible; and side by side in a country
which is a poor country, inequalities
can be tolerated less than in a country
which has got at least the minimum
available even for people who stand at
the lowest level. Here, therefore, our
object is to narrow disparties pro-
gressively. Our fourth objective is
that though we may not be able to do
everything in the course of the five
years, we should at least in the course
of these five years create conditions—
there was a reference to creating
conditions—of dovetailing the Plan
into some further Five Year Plan.
This is exactly what is being thought
out fo the exient it is possible in the
present circumstances. We may not be
able to increase the quantity of con-
sumer goods enough, as much as might
be otherwise, but we are aiming at
crealing those conditions which will
enable us to do so in the further five
years and thereafter so that the people
of this country are assured of an
adequate supply of at least those basic
needs of existence. Here also criticism
and comment proceeded from opposite
quarters. On the one side we are told
that we are not doing cnough in the
basic sense to ensure development on
an adequate scale; on the other side
we are told that we are devoting funds
foo much to those proijects which are
not going to yield results quickly. We
have to balance everything gmd 1
believe to the best of our capacity we
are balancing the future and th'e pre-
sent and we, therefore., are trying to
devote a considerable portion of the
resources to such projects, such pro-
grammes, as—though they may not
fructify immediately—will enable the
country to deal with these problems
more effectively later on.

Among the objectives that which
relates to increase of food in the
country is most imperative'and in tl:mt
conne-tion as much as possible is being
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done. Maybe that immediately this
year we will not be able to dispense
with foreign imports, but I feel sure
that in the course of the period of the
Plan it should be possible. In that
connection I wish to come to an
observation made by the hon. Member
to my right who said with regard to
Bihar, casting a doubt on the possi-
bility of attainment of these targets
“here is what we have put for Bihar,
a certain figure which.........

Shri Syamnandan Sahaya: 84 per
cent. over the present.

Shri Nanda: ....... probably may not
be achieved”. He based his comment
upon his personal knowledge of the
conditions there. I may inform the
hon. Member that this is a matter
which is being taken very seriously in
the Planning Commission. These
figures are not something which are
fabricated here. These figures are the
resullant of the estimates in respect of
various projects and schemes for which
resources are being allocated and the
effect of which is being assessed, and
then we come to these flgures and
thege targets are being continuously
revised and re-examined so that, I may
inform the hon. Member, for Bihar the
lat.est revision has compelled us to
gr!;r;g down the target from 8-79 to

Shri Syamnandan Sahaya: If you
kindly give us Kosi and Gandak
Valley, we give you 84.

Shri Nanda: Regarding Kosi and
Gandak Valley, the hon. Member has
when dealing with the financial
resources pointed out to us that it is
some kind of a fantastic Plan, which
we are not going to achieve. He asked
us, where are we going to get all this
money? - At the same time he is telling
me to add Kosi and Gandak. Not that
we do not want it—whatever is
possible for Kosi may be done, but he
is pressing for certain schemes which
will add another 150 or 200 crores to
the deficit that he has pointed out.

The question is about food and
employment. Just as food is a matter
of the greatest urgency for this
country, employment is also of the
greatest urgency, knowing as I do that
large numbers of people in the country,
particularly in the rural areas, do not
find adequate employment. There are
numbers who may not at all be fully
employed; but there are many more
who are under-employed. This is a
matter which has heen excrcising the
minds of many people in this country,
and various suggestions have been
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made to increase employment and to
make it full employment if possible by
various means. The unemployment
problem relates to the educated section
also—the middle class—but very much
more to the rural community. We
have given a great deal of thought to
this question of unemployment. I
agree with the hon. Member who made
an observation about this question,
that you cannot tackle it effectively
unless you deal with it on the basis of
the village as a whole. And the
question of unemployment as well as
the question of increase in production
get related to certain basic institutions
in the country—say, the question of
land organisation, the land system, and
also the industrial system. And, may
be that certain radical changes have
to come about before these problem;
can be satisfactorily solved. And it
was with the full realisation of the
need for such changes that certain
recommendations were made in 'fhe
Draft Outline regarding the organisa-
tion that a village should have. It
was asked: Are we going to have some
provision in the Plan with regard to
joint village management? Here we
were told you have got to take the vote
of all the persons who hold the land—
twn-thirds of them—and nlso the land
which  thev hold should be the
major part of the total land hold-
inos in the village. This is a point
which desecrves consideration if we are
serious about the aim of getting co-
onerative village management, without
wthich T am absolutely sure—and I
agree with the hon. Member in this—
the problem of employment and alsn,
to an extent. of production cannot be
solved adequately.

I have been told that the redistri-
hution of land in small bits among
more people will satisfy land hunger.
and also that intensive work could be
done on those plots to give more pro-
duction. Intensive work does count
for something. But that is not all. In
order that land produces more. other
things are needed—resources, equip-
ment. etc.—but in the conditions that
prevail today it is not p_ossxhle to
channe! them to the individuals and
to equip them snufficiently for the
purpose of the maximum prod'uctlon.
So. even from the point of view of
production the ideas that have been
embodied in the Plan are basic and
are very Important.

They are going to be carried further.
1 agrce that if we want to facllitate
this co-operative management coming
about we will have to make conditions
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less difficult than they have been
provided for in this Draft Plan. These
matters are being considered. What
is the basis, what are the lines, on
which the land system should be
improved so that, first, the question of
employment may be tackled, and
econdly, production may increase and
hirdly,—what has been pointed out

‘again and again—the tiller of the soil

may have adequate incentive. This is
a matter which is now actively under
consideration, and I Dbelieve hon.
Members will find something more, and
something possibly more satisfying, in
the Final Plan which will emerge. .

I do not want to be told that I have
to sit down.........

Mr. Deputy-Spcaker: How long does
the hon. Minister want?

Shri Nanda: If I have o answer all
the points, that may take another hour
or so. There is so much to be said.
The question of community projects—
that is a very important question.
Then there is the question of public
co-operation which has been raised,
and I should have liked to say some-
thing about it.........

12 Noown

"Shri S. S. More: Sir. Mr. Speaker
said that we should stick to the plan
about the time schedule.

Mr. Deputy-Speaker: Mr. Speaker
has already stated that we should
stick to the schedule. The non.
Minister may have five minutes more.
because he started five minutes late.

Shri Nanda: Yes. That fits into the
plan. That is half an hour, which was
allowed to me, and I am going to take
only that much.

Regarding community projects, it
has provoked some kind of reaction.
which is a reaction of distrust, and
it has also created a great deal of
hope and a sense of expectation ‘o0o.
Therefore, we have to see to it that
this experiment is carried out in the
best manner possible. Various sugges-
tions were made. I cannot deal with
all of them. One thing which I feel
I must refer to ‘here. is the question
of the approach in dealing with the
community projects. I accept the view
that the approach will have to be in
tune with the conditions fn the rural
areas and the mentality of the peopla
in the villages. and not something
which is imposed from above, not
something tied to red-tape. Why has
the Collector to be the Chairman of
the District Committee? Because of
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that, it is said. the work will suffer;
the Collector has got no time. Now,
if hon. Members have read the outline,
they will find that the work does not
hang on him. There is the Develop-
ment  Commissioner—a  whole-time
person; there is the Project Officer—
a whole-time person. And in between,
for the purpose of co-ordination, for
the purpose of getting more co-
operation. facilitics, ete., the Collector
is brought into the picture. And ane
thing 1 would ask hon. Members ta
hear in mind: we must not think cf
the officials as a class apart. That has
come down to us as a heritage of the
past, and wec have to get rid of it. We
have to bridge thc gulf between the
officials and the non-officials. The aon-
officials must become more responsible,
and the officials must become more
responsive. That is what we are aim-
ing at, and I hope the old attitude
will not persist.

Regarding public co-operation, it has
been stressed that this is an indis-
pensable element in the success of
any Plan; just as financial resources
are, just as efficient administration is,
so also public co-operation is indis-
pensable. These are among the major
prerequisites of successful implementa-
tion of a Plan. For the purpose of
public co-operation, steps have becn
‘aken which Members of the House
know. A suggestion was made to mea
that this organisation which is being
formed should receive very careful
attention and should be organised on
sound Jines. I thought of saying soma-
thing about that but I do not want
to overstep the limits.

I thank the Members of the House
for the patient hearing which they
have given me,

Mr. Deputv-Speaker: I am not
nlacing the Demand for the vote of
the House row. This Demand forms
part of the Demand under the Ministry
of Finance, though it refers to Plan-
nine. I shall dispose of the 'cut
motions and reserve Demand No. 37
for voting by the House along with
the other Drmands relating to the
Ministrv of Finance, Now, I will sut
ruy motirn No. 11684 to the vote of the
House. The question 1Is:

“That the Demand under the
head. ‘Miscellancous  Denartments
and Fxpenditure under the
Ministrv of Finance, be reduced by
Rs, 100.”

The motion was negatived.

—e

¢4 PSD.
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PAPER LAID ON THE TABLE

NOTIFICATION AMENDING INSURANCE
RuLEs

The Minister of Finance (Shri C. D.
Deshmukh): I beg to lay on the Table
a copy of certain further amendrpents
to the Insurance Rules, 1939, published
in Notification No. 102-LF.(1)/51,
dated the 26th September, 1951, under
sub-section (3) of section 114 of ﬂ)e
Insurance Act, . 1938. [Placed in
Library. See No, P-20/52.]

GENERAL BUDGET—DEMANDS
FOR GRANTS

DeMaND No. 25—MINISTRY OF
FINANCE

Mr. Deputy-Speaker: Motion is:

“That a sum not exceeding
Rs. 80,77,000 be granted to the
President, out of the Consolidated
Fund of India to complete the sum
necessary to defray the charges
that will come in course of pay-
ment during the year er)dmg the
31st day of March, 1953, in respect

Xl

of ‘Ministry of Finance'.
DeMaNp No. 26—CusToMs
Mr. Deputy-Speaker: Motion is:

«That a sum not exceeding
Rs‘Tl.74.ll.000 be granted to the
President. out of the Consolidated
Fund of India to complete the sum
necessary to defray the charges
that will come in course of pay-
ment during the year ending the
31st day of March, 1953, in respect

of ‘Customs’.

* DEmanp No. 27—UnioN Excise
DuTIES

Mr. Deputy-Speaker: Motion is:

“That a sum not exceeding
Rs. 4.49.79.000 he granted to the
President. out of the Consolidated
Fund of Indla to complete the sum
necessarv to defray the charges
that will come in course nf pay-
ment during the year epdinz the
31st day of March 1053.' n respect
of ‘Union Excise Dutles’.

sMAND NoO. 2R—TAXES ON INCOME
DnIKNCLUDING CoRrPORATION TAX

Mr. Deputy-Speaker: Motion is:

o t a sum not exceeding
Rs.T;?l.’)..'{ﬁ.OOO bhe granted to the
President. out of the Consolidated
Fund of Tndia to complete theysam
necessarv to defray the charges
that will come in course r)f pay-
ment during the year ending the





